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MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES
NOTIFICATION

New Delhi, the 11th March, 2016

G.S.R. 294(E).—In exercise of the powers conferred by section 14 and section 26 of the Khadi and Village
Industries Commission Act, 1956 and in supersession of the erstwhile Ministry of Industry, Khadi and Village
Industries Commission, Group ‘A’ and Group ‘B’ posts Recruitment Rules, 1998, except as respects things done or
omitted to be done before such supersession, the Central Government hereby makes the following rules, regulating the
method of recruitment to the Group ‘A’, ‘B’, and ‘C’ posts in the Khadi and Village Industries Commission
(hereinafter in these rules referred to as the Commission), namely:-

1. Short title and commencement. — (1) These rules may be called the Khadi and Village Industries Commission
Group ‘A’, ‘B’, and ‘C’ posts Recruitment Rules, 2016.

(2) They shall come into force on the date of their publication in the Official Gazette.
2. Application. — These rules shall apply to the posts specified in column (1) of the Schedule annexed to these rules.

3. Number of posts, classification and pay band, grade pay or pay scale. — The number of the said posts, their
classification and the pay band, grade pay or pay scale attached thereto shall be as specified in column (2) to (4) of the
said Schedule.

4. Method of recruitment, age limit and other qualifications.-The method of recruitment to the said posts, age limits
and qualifications and other matters relating thereto shall be as specified in columns (5) to (13) of the said Schedule.

5. Initial constitution. - (1) Group ‘A’, ‘B’ and ‘C’ officers and staff namely Joint Chief Executive Officer, Deputy
Chief Executive Officer, Director, Deputy Director, Civil Engineer, Senior Hindi Officer, Assistant Director, Senior
Scientific Officer, Accounts Officer, Research Officer, Senior Personal Assistant, Economic Officer, Hindi Officer,
Law Officer, Superintendent, Caretaker, Stenographer (Selection Grade), Stenographer-I, Senior Hindi Translator, Sub
Editor, Photographer, Librarian, Printing Manager, Senior Artist, Lecturer, Accountant, Development Officer,
Economic Investigator, Legal Assistant, Junior Hindi Translator, Junior Sub Editor, Artist, Assistant Lecturer, Auditor-
I, Auditor-II, Assistant Development Officer, Upper Division Clerk, Head Cook, Stenographer-II , Supervisor-1I ,
Supervisor-1II, Manager, Lower Division Clerk, Driver, Cook, Library Assistant, Artisan, Assistant Halwai, Coupon
Clerk , Cook, Assistant Manager, Halwai, Tea Maker, Bearer, Multi Tasking Staff working on regular establishment
in the Commission on the date of commencement of these rules shall be deemed to have been duly appointed to
the corresponding posts which they were holding on regular basis on that date.

(2) The inter-se seniority of officials who are appointed at the initial constitution shall be determined as per the date of
their regular appointment to respective grades subject to the condition that their inter-se seniority within their respective
grades shall not be disturbed.

(3) The regular continuous service of officers mentioned in sub-rule (1) prior to their appointment at the initial
constitution under these rules, shall count for the purpose of probation period, the qualifying service for promotion,
confirmation and pension.

6. Liability to serve throughout India. — Any person appointed under the provisions of these rules shall be liable to
serve anywhere in India.

7. Liability to undergo training. — (1) Any person appointed under the provisions of these rules shall be liable to
undergo such training and be detailed on courses of instruction in India as the Commission may decide from time to
time.

(2) Any person detailed for training or course, the duration of which is six months or more or any person detailed for
training outside India or with private firms or factories in India, irrespective of the duration of the training, shall be
liable to refund in full the expenses or cost of training, if for any reason, during the training or within a period of three
years after the completion of such training, he opts to discontinue his service.

8. Disqualification. — No person, -
(a) who has entered into or contracted a marriage with a person having a spouse living; or

(b) who, having a spouse living, has entered into or contracted a marriage with any person, shall be eligible for
appointment to the said posts:

Provided that the Central Government may, if satisfied that such marriage is permissible under the personal
law applicable to such person and the other party to the marriage and that there are other grounds for so doing, exempt
any person from the operation of this rule.
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9. Power to relax. — Where the Central Government is of the opinion that it is necessary or expedient so to do, it may,
by order, and for reasons to be recorded in writing, relax any provisions of these rules with respect to any class or
category of persons.

10. Savings.—Nothing in these rules shall affect reservations, relaxation of age limit and other concessions required to
be provided for the Scheduled Castes, the Scheduled Tribes, the Other Backward Classes, the Ex-servicemen and other
special categories of persons in accordance with the orders issued by the Central Government from time to time in this
regard.

SCHEDULE
SL. Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required  for
grade or non- direct recruits
pay or | selection
pay post
scale
@ (@) 3 “ ) ) (@)

1. Joint 1#(2016) General Pay Selection. | Not exceeding fifty years (relaxable | (i) Bachelor of
Chief *(Subject Central Band 4 upto fifty five years for Government | Engineering/Bachelor of
Executive | to Service (Rupees servants. No age limit for employees | Technology from a recognised
Officer variation Group ‘A’ | 37400- of Khadi and Village Industries | University; or

dependent | Non- 67000) Commission.) (ii) Chartered Accountant; or
on Ministerial with (iii) Masters degree in any
workload). Grade Note 1: The crucial date for | subject from a recognised
Pay of determining the age limit shall be the | University; or
Rupees closing date for receipt of application | (iv) Bachelors degree in Law
8900 from candidates in India (except the | from a recognised University;
closing date prescribed for those in | and
Assam, Meghalaya, Arunachal | (v) twenty years’ experience in
Pradesh, Mizoram, Manipur, | the relevant field.
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir | Note 1: Qualifications are
State, Lahaul and Spiti Districts and | relaxable at the discretion of
Pangi Sub Division of Chamba | the Competent Authority in the
district  of  Himachal Pradesh, | case of candidates otherwise
Andaman and Nicobar Islands and | well qualified.
Lakshadweep).
Note 2: The qualification(s)
Note 2: The benefit of age relaxation | regarding experience is
in respect of employees of Khadi and | relaxable at the discretion of
Village Industries Commission shall | the Competent Authority in the
be available to only those employees | case of candidates belonging
who were appointed in Khadi and | to  Scheduled Castes or
Village  Industries =~ Commission, | Scheduled Tribes if at any
before the notification of these rules, | stage of  selection the
to a post covered under these rules. Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill;up
the vacancy reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances

and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which

educational if any recruitment ~ or by | from which promotion, absorption | composition Union Public
qualifications promotion or absorption | or deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making

case of recruitment

promotees

®) ) 10 an a2) a3)
Not One year | (i) By promotion; Promotion: Group ‘A Departmental | Not
applicable. for direct | failing which Deputy Chief Executive Officers in | Promotion =~ Committee  for | applicable.
recruits. (i) by  deputation | Pay Band 4 (Rupees 37400-67000) | considering confirmation:
including short-term | with Grade Pay of Rupees 8700 | 1. Secretary to the Government
contract; with two years’ regular service in | of India, Ministry of Micro,
failing which the grade. Small and Medium Enterprises
(iii) by direct -
recruitment. Note 1 : Where juniors who have | Chairman;
completed their qualifying or | 2. Officer of Ministry of Micro,
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Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

eligibility — service are  being
considered  for promotion, their
senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to
the next higher grade along with
their juniors who have already
completed such
qualifying/eligibility service.

Note 2 For the purpose of
computing minimum qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term
Contract (ISTC):

Officers of the Central
Government/State Government/
Statutory Authorities/Autonomous
Bodies:

(a) (i) holding analogous posts on
regular basis; or

(ii) with two years’ regular service
in a post in Pay Band 4 (Rupees
37400-67000) with Grade Pay of
Rupees 8700; or

(iii) with six years’ regular service
in a post in Pay Band 3 (Rupees
15600-39100) with Grade Pay of
Rupees 7600; or

(iv) with ten years’ regular service
in a post in Pay Band 3 (Rupees
15600-39100) with Grade Pay of
Rupees 6600; and

(b) possessing the educational
qualifications as prescribed for
direct recruits in column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or
some other organisation shall not
ordinarily exceed three years. The
maximum age limit for appointment
by deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of
application.

Note 2: The departmental officers
in the feeder category who are in
the direct line of promotion shall
not be eligible for consideration for
appointment on deputation.

Note 3: Similarly, the
deputationists shall not be eligible
for consideration for appointment
by promotion.

Small and Medium Enterprises
not below the level of Joint
Secretary — Member;
3. Chief Executive Officer,
Khadi and Village Industries
Commission — Convener;
4. Financial Advisor, Khadi and
Village Industries Commission
— Member;
5. Two officers of the level of
Joint Secretary to Government
of India -
Members.
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Sl. | Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required  for
grade or non- direct recruits
pay or | selection
pay post
scale
@ ) 3) “) ) 6) 0
2. Deputy 8%(2016) General Pay Selection. | Not exceeding fifty years (relaxable | (i) Bachelor of
Chief *(Subject Central Band 4 upto fifty five years for Government | Engineering/Bachelor of
Executive | to Service (Rupees servants. No age limit for employees | Technology from a recognised
Officer variation Group ‘A’ | 37400- of Khadi and Village Industries | University; or
dependent | Non- 67000) Commission.) (ii) Chartered Accountant; or
on Ministerial with (iii) Masters degree in any
workload). Grade Note 1: The crucial date for | subject from a recognised
Pay of determining the age limit shall be the | University; or
Rupees closing date for receipt of application | (iv) Bachelors degree in Law
8700 from candidates in India (except the | from a recognised University;
closing date prescribed for those in | and
Assam, Meghalaya, Arunachal | (v) fifteen years’ experience in
Pradesh, Mizoram, Manipur, | the relevant filed.
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir | Note 1: Qualifications are
State, Lahaul and Spiti Districts and | relaxable at the discretion of
Pangi Sub Division of Chamba | the Competent Authority in the
district of Himachal Pradesh, | case of candidates otherwise
Andaman and Nicobar Islands and | well qualified.
Lakshadweep).
Note 2: The qualification(s)
Note 2: The benefit of age relaxation | regarding experience is
in respect of employees of Khadi and | relaxable at the discretion of
Village Industries Commission shall | the Competent Authority in the
be available to only those employees | case of candidates belonging
who were appointed in Khadi and | to  Scheduled Castes or
Village  Industries =~ Commission, | Scheduled Tribes if at any
before the notification of these rules, | stage of  selection the
to a post covered under these rules. Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.
Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances

and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
® (&) 10 an a2) a3)
Not One year | (i) By promotion; Promotion: Group ‘A’ Departmental | Not
applicable. for direct | failing which Directors in Pay Band 3 (Rupees | Promotion Committee for | applicable.
recruits. (i) by  deputation | 15600-39100) with Grade Pay of | considering confirmation:

including short-term | Rupees 7600 with five years’ regular | 1. Secretary to the Government

contract; service in the grade. of India, Ministry of Micro,

failing which Small and Medium Enterprises

(iii) by direct | Note 1 : Where juniors who have | — Chairman;

recruitment. completed their qualifying or | 2. Officer of Ministry of Micro,

eligibility = service are  being | Small and Medium Enterprises
Note: Vacancies caused | considered for promotion, their | not below the level of Joint

by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 For the purpose of

Secretary — Member;

3. Chief Executive Officer,
Khadi and Village Industries
Commission — Convener;

4. Financial Advisor, Khadi
and Village Industries
Commission — Member;

5. Two officers of the level of
Joint Chief Executive Officer —
Members.
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Bodies.

computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term
Contract (ISTC):
Officers of the
Government/State
Government/Statutory
Authorities/Autonomous Bodies :

(a) (i) holding analogous posts on
regular basis; or

(ii) with five years’ regular service in
a post in Pay Band 3 (Rupees 15600-
39100) with Grade Pay of Rupees
7600; or

(iii) with seven years’ regular service
in a post in Pay Band 3 (Rupees
15600-39100) with Grade Pay of
Rupees 6600; or

(iv) with ten years’ regular service in
a post in Pay Band 3 (Rupees 15600-
39100) or Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees
5400; and

Central

(b) possessing the educational
qualifications as prescribed for direct
recruits in column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

S1.

Name
of the
post

Number of
post

Classification

Pay
band,
grade
pay or
pay
scale

Whether
selection
or non-
selection
post

Age limit for direct recruits

Educational and other
qualification required for direct
recruits

@

@

3)

“

® ©

@

Director

44%(2016)
*(Subject
to
variation
dependent
on

General
Central
Service
Group ‘A’
Non-
Ministerial

Pay
Band-3
(Rupees
15600-
39100)
with

Selection.

Not exceeding fifty years (relaxable
upto fifty five years for Government
servants. No age limit for employees
of Khadi and Village Industries
Commission.)
Note 1:

The crucial date for

(i) Bachelor of
Engineering/Bachelor of
Technology from a recognised
University; or

(ii) Chartered Accountant; or
(iii)) Masters degree in any
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workload). Grade determining the age limit shall be the | subject from a recognised
Pay of closing date for receipt of application | University; or
Rupees from candidates in India (except the | (iv) Bachelors degree in Law
7600 closing date prescribed for those in | from a recognised University;
Assam, Meghalaya, Arunachal | and
Pradesh, Mizoram, Manipur, | (v) Twelve years’ experience in
Nagaland, Tripura, Sikkim, Ladakh | the relevant field.
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi | Note 1: Qualifications are
Sub Division of Chamba district of | relaxable at the discretion of the
Himachal Pradesh, Andaman and | Competent Authority in the
Nicobar Islands and Lakshadweep). case of candidates otherwise
well qualified.
Note 2: The benefit of age relaxation
in respect of employees of Khadi and | Note 2: The qualification(s)
Village Industries Commission shall | regarding experience is
be available to only those employees | relaxable at the discretion of the
who were appointed in Khadi and | Competent Authority in the
Village Industries Commission, before | case of candidates belonging to
the notification of these rules, to a post | Scheduled Castes or Scheduled
covered under these rules. Tribes if at any stage of
selection the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.
Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) ()] a0 an a2) 3)
Not One year | (i) By promotion; Promotion: Group ‘A Departmental | Not
applicable. for direct | failing which Deputy Directors in Pay Band 3 | Promotion Committee for | applicable.
recruits. (i) by  deputation | (Rupees 15600-39100) with Grade | considering confirmation:
including short-term | Pay of Rupees 6600 with five years’ | 1. Chief Executive Officer,
contract; regular service in the grade. Khadi and Village Industries
failing which Commission — Chairman;

(iii) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

Note 1 : Where juniors who have
completed their qualifying or
eligibility = service are  being
considered for promotion, their
senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay

2. Financial Advisor, Khadi
and Village Industries
Commission — Member;

3. Officer of Ministry of Micro,
Small and Medium Enterprises
not below the level of Director
— Member;

4. Two officers not below the
level of Deputy  Chief
Executive Officer — Members;
and

5. Joint Chief Executive
Officer, Khadi and Village
Industries ~ Commission — —
Convener.
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Commission.

Deputation Including Short Term

Contract (ISTC):

Officers of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies;

(a) (i) holding analogous posts on
regular basis; or

(ii) with five years’ regular service in
a post in Pay Band 3 (Rupees 15600-
39100) with Grade Pay of Rupees
6600; or

(iii) with seven years’ regular service
in a post in Pay Band 3 (Rupees
15600-39100) or Pay Band 2 (Rupees
9300-34800) with Grade Pay of
Rupees 5400; or

(iv) with ten years’ regular service in
a post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees
4800; and

(b) possessing the educational
qualifications as prescribed for direct
recruits in column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl Name Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | of the | post band, selection qualification required for direct
post grade or non- recruits
pay or | selection
pay post
scale
@ @ 3 “ (&) © @
4. Deputy | 43%2016) | General Pay Selection. | Not exceeding forty years (relaxable | (i) Bachelor of
Director | *(Subject Central Band 3 upto forty five years for Government | Engineering/Bachelor of
to Service (Rupees servants. No age limit for employees | Technology from a recognised
variation Group ‘A’ | 15600- of Khadi and Village Industries | University; or
dependent | Non- 39100) Commission.) (ii) Chartered Accountant; or
on Ministerial with (iii) Masters degree in any
workload). Grade Note 1: The crucial subject from a recognised
Pay of determining the age limit shall be the | University; or
Rupees closing date for receipt of application | (iv) Bachelors degree in Law
6600 from candidates in India (except the | from a recognised University;

closing date prescribed for those in
Assam, Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi
Sub Division of Chamba district of
Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).

and
(v) Ten years’ experience in the
relevant field.

Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the
case of candidates otherwise
well qualified.
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Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission, before

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of the
Competent Authority in the
case of candidates belonging to
Scheduled Castes or Scheduled

the notification of these rules, to a post
covered under these rules.

Tribes if at any stage of
selection the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
® ()] 10) at a2) a3)

Not Two years| (i) By promotion; Promotion: ‘A Departmental | Not
applicable. for direct| failing which From inter-se seniority of Assistant | Promotion =~ Committee for | applicable.

recruits (i) by  deputation | Director Grade-I in Pay Band 2 | considering confirmation:

and including short-term | (Rupees 9300-34800) with Grade Pay Chief Executive Officer,

promotees. | contract; of Rupees 5400 with five years’ | Khadi and Village Industries

failing which regular service in the grade. Commission — Chairman;

(iii) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

Note 1 : Where juniors who have

completed their qualifying or
eligibility =~ service are  being
considered for promotion, their

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1" January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):
Officers of the Central
Government/State Government/

Statutory  Authorities/Autonomous
Bodies :

(a) (i) holding analogous posts on
regular basis; or

(ii) with five years’ regular service in
a post in Pay Band 3 (Rupees 15600-
39100) or Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees

2. Financial Advisor, Khadi
Village
Commission — Member;

3. Officer of Ministry of Micro,
Small and Medium Enterprises
not below the level of Director
— Member;

4. Two officers not below the
level of Director — Members;

Convener.

Industries

Chief Executive
Khadi and Village
Commission  —
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5400; or

(iii) with six years’ regular service in
a post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees
4800; or

(iv) with seven years’ regular service
in a post in Pay Band 2 (Rupees
9300-34800) with Grade Pay of
Rupees 4600; or

(v) with ten years’ regular service in
a post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees
4200; and

(b) possessing the educational
qualifications as prescribed for direct
recruits in column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for direct
grade or non- recruits
pay or | selection
pay post
scale
@ ) 3 [C)) () (6 (@)
5. Assistant | 114*%(2016) General Pay Selection. | Not exceeding thirty five years | Cadre-wise required
Director Central Band 2 (relaxable upto forty years for | qualifications:
Grade-I *(Cadre-wise Service (Rupees Government servants. No age | (1) Khadi:
allocation: Group ‘B’ | 9300- limit for employees of Khadi and | (i) Bachelor of
Khadi-7, Technical 34800) Village Industries Commission.) Engineering/Bachelor of
Village with Technology in Textile
Industries-37, Grade Note 1: The crucial date for | Engineering or Textile
Training-5; Pay of determining the age limit shall be | Technology or Fashion
Finance, Rupees the closing date for receipt of | Technology from a recognised
Budget, Audit 5400 application from candidates in | University; and

and Accounts-
32;
Administration
and Human
Resources-24,
Economic
Research-8,
and Legal-1.
Subject to
variation
dependent on
workload).

India (except the closing date
prescribed for those in Assam,
Meghalaya, Arunachal Pradesh,
Mizoram, Manipur, Nagaland,
Tripura, Sikkim, Ladakh Division
of Jammu and Kashmir State,
Lahaul and Spiti Districts and
Pangi Sub Division of Chamba
district of Himachal Pradesh,
Andaman and Nicobar Islands
and Lakshadweep).

Note 2: The benefit of age
relaxation  in  respect  of
employees of Khadi and Village
Industries Commission shall be
available to only those employees
who were appointed in Khadi and
Village Industries Commission,
before the notification of these

(ii) five years’ experience in the
relevant field.

(2) Village Industries:

@) Bachelor of
Engineering/Bachelor of
Technology from a recognised
University; or

Master of Science from a
recognised University, or
Master of Business
Administration with Bachelor
of Science from a recognised
University; and

(ii) five years’ experience in the
relevant field.

(3) Training:
(i) Bachelor of Engineering/
Bachelor of Technology from a
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rules, to a post covered under
these rules.

recognised University, or
Master of Science from a
recognised University;

or

Master of Business
Administration with Bachelor
of Science from a recognised
University, and (ii) five years’
experience in the relevant field

Desirable:

Certificate Course of at least
three months’ duration from a
Departmental Training Centre
of Khadi and Village Industries
Commission.

(4) Finance, Budget, Audit and
Accounts:

(i) Chartered Accountant; or

(ii) Master of Business
Administration (Finance) from
a recognised University; or

(iii) Master of Commerce from
a recognised University; or

(ii) three years’ experience in
the relevant field;

(5) Administration and Human
Resources:

(i) Masters degree in any
subject from a recognised
University; and

(ii) five years’ experience in
the relevant field;

(6) Economic Research:

@) Masters degree in
Economics/Statistics/Commerce
(with Statistics and Economics
as a subject) from a recognised
University; and

(ii) three years experience in
the relevant field.

(7) Legal:

(i) Master of Law from a
recognised University; and
(ii) three years’ experience in
the relevant field; or

(i) Bachelor of Law from a
recognised University; and

(ii) five years’ experience in the
relevant field.

Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.
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| | | | |
Whether age | Period of | Method of recruitment In case of recruitment by promotion or | If a  Departmental | Circumstances
and probation, | Whether by direct | deputation or absorption, grades from | Promotion Committee | in which
educational if any recruitment or by | which  promotion, absorption or | exists what is its | Union Public
qualifications promotion or absorption | deputation to be made composition Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to  be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) )] 10 an a2) a3)
Not One year | Cadre-wise: Promotion (Cadre-wise): Group B' Departmental | Not
applicable. for direct Khadi, Village Industries, Economic | Promotion Committee | applicable.
recruits. Khadi, Village Industries, | Research and Legal: for considering

Economic Research, | Assistant Directors Grade-II in Pay | confirmation:

Training, Finance, Budget, | Band 2 (Rupees 9300-34800) with | 1. Chief Executive

Audit and Accounts; and | Grade Pay Rupees 4600 from respective | Officer, Khadi and

Administration and Human | cadre with three years’ regular service in | Village Industries

Resources: the grade. Commission -

(i) 50% - by direct Chairman;

Recruitment; Note 1 : Where juniors who have | 2. Director (respective

(ii) 50% - by promotion; completed their qualifying or eligibility | cadre incharge), Khadi

failing which service are being considered for | and Village Industries

(a) By deputation including
short-term contract;

failing which

(b) by direct recruitment.

Legal:
100% by promotion.

Note: Vacancies caused by
the incumbent being away
on deputation or long
illness or study leave or
under other circumstances
for a duration of one year
or more may be filled on
deputation  basis  from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

promotion, their senior would also be
considered provided they are not short
of the requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their probation
period for promotion to the next higher
grade along with their juniors who have
already completed such
qualifying/eligibility service.

Note 2 : For the purpose of computing
minimum  qualifying  service for
promotion, the service rendered on a
regular basis by an officer prior to 1*
January, 2006 or the date from which
the revised pay structure based on the
Sixth  Central Pay  Commission
recommendations has been extended,
shall be deemed to be service rendered
in the corresponding pay/pay scale
extended based on the recommendations
of the Pay Commission.

Training: Finance, Budget, Audit and

Accounts, and Administration and
Human Resources:
Senior Executives in Pay Band 2

(Rupees 9300-34800) with Grade of
Pay Rupees 4200 from respective cadre
with eight years’ regular service in the
grade.

Deputation  Including Short Term
Contract (ISTC):

Officers of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies;

(a) (i) holding analogous posts on
regular basis; or

(ii) with two years’ regular service in a
post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees 4800;
or

(iii) with three years’ regular service in a
post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees 4600;
or

Commission — Member;
3. Officer of Ministry of
Micro, Small and
Medium Enterprises not

below the level of
Under  Secretary —
Member;

4. Two officers not
below the level of
Deputy  Director —
Members; and

5. Director
(Administration and
Human Resources),
Khadi and  Village
Industries Commission
— Convener.
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(iv) with eight years’ regular service in a
post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees 4200 ;
and

(b)  possessing  the  educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-cadre
post immediately preceding this
appointment in the same or some other
organisation shall not ordinarily exceed
three years. The maximum age limit for
appointment by deputation (ISTC) shall
be not exceeding fifty six years as on
the closing date of receipt of
application.

Note 2: The departmental officers in the
feeder category who are in the direct line
of promotion shall not be eligible for
consideration for appointment on
deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration for
appointment by promotion.

SL. Name of | Number of | Classification | Pay Whether | Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for direct
grade or non- recruits
pay or | selection
pay post
scale
@ 2) 3) “) (5) (0) )
6. Assistant | 207*%(2016) | General Pay Selection | Not exceeding thirty years | Cadre-wise qualification
Director *(Cadre- Central Band 2 (relaxable upto forty years for | required:
Grade-II wise Service (Rupees Government servants. No age | (1) Khadi:
allocation: Group ‘B’ 9300- limit for employees of Khadi | (i) Bachelor of
Khadi-29, 34800) and Village Industries | Engineering/Bachelor of
Village with Commission.) Technology in Textile
Industries- Grade Engineering or Textile
151, Pay of Note 1: The crucial date for | Technology or Fashion
Economic Rupees determining the age limit shall | Technology from a recognised
Research- 4600 be the closing date for receipt | University; and
25 and of application from candidates | (ii) three years experience in the
Legal-2. in India (except the closing | relevant field.
Subject to date prescribed for those in
variation Assam, Meghalaya, Arunachal | (2) Village Industries:
dependent Pradesh, Mizoram, Manipur, | (i) Bachelor of
on Nagaland, Tripura, Sikkim, | Engineering/Bachelor of
workload). Ladakh Division of Jammu | Technology from a recognised

and Kashmir State, Lahaul and
Spiti Districts and Pangi Sub
Division of Chamba district of
Himachal Pradesh, Andaman
and Nicobar Islands and
Lakshadweep).

Note 2: The benefit of age
relaxation in respect of
employees of Khadi and
Village Industries
Commission shall be available
to only those employees who
were appointed in Khadi and
Village Industries
Commission, before the

University; or

Master of Science from a
recognised University; or

Master of Business
Administration with Bachelor of
Science from a recognised
University; and

(ii) three years’ experience in the
relevant field.

(3) Economic Research:

Master degree in
Economics/Statistics/Commerce
(with Statistics and Economics as
a subject) from a recognised
University.
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notification of these rules, to a
post covered under these rules.

(4) Legal:

(i) Bachelor of Law from a
recognised University; and

(ii) three years’ experience in the
relevant field.

Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the Competent
Authority in the case of
candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of selection
the Competent Authority is of the
opinion that sufficient number of
candidates from these
communities ~ possessing  the
requisite experience are not likely
to be available to fill up the
vacancy reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption | composition Union Public
qualifications promotion or absorption | or deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted
apply in the making
case of recruitment
promotees
® (€] a0 an a2 a3
Not Two years | (i) By promotion; Cadre-wise Promotion: Group 'B'  Departmental | Not
applicable. for  direct | failing which Khadi and Village Industries: Promotion Committee for | applicable.
recruits and | (i) by  deputation | Executives in Pay Band 1 (Rupees | considering confirmation:
*promotees. | including short-term | 5200-20200) with Grade Pay | 1. Joint Chief Executive
contract; Rupees 2800 from respective cadre | Officer, Khadi and Village
*Applicable | failing which with ten years’ regular service in the | Industries ~Commission —
only to | (iii) by direct grade. Chairman;
Khadi and | recruitment. 2. Director (respective cadre
Village Note 1 : Where juniors who have | incharge), Khadi and Village
Industries Note: Vacancies caused | completed their qualifying or | Industries Commission —
Cadres. by the incumbent being | eligibility = service are being | Member;
away on deputation or | considered for promotion, their | 3. Officer of Ministry of
long illness or study | senior would also be considered | Micro, Small and Medium

leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

provided they are not short of the | Enterprises not below the
requisite qualifying or eligibility | level of Under Secretary —
service by more than half of such | Member;

qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to
the next higher grade along with
their juniors who have already
completed such
qualifying/eligibility service.

and

Note 2 For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale

4. Two officers not below the
level of Assistant Director
Grade-I — Members; and

5. Director (Administration
and Human Resources), Khadi
Village
Commission — Convener.

Industries
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extended based on the
recommendations of the Pay
Commission.

Economic Research and Legal:
Senior Executives Pay Band 2
(Rupees 9300-34800) with Grade
Pay of Rupees 4200 from respective
cadre with five years’ regular
service in the grade.

Deputation Including Short Term

Contract (ISTC):

Officers of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies :
(a) (i) holding analogous posts on
regular basis; or

(ii) with five years’ regular service
in a post in Pay Band 2 (Rupees
9300-34800) with Grade Pay of
Rupees 4200; or

(iii) with ten years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 2800; and

(b) possessing the educational
qualifications as prescribed for
direct recruits for the respective
cadres in column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or
some other organisation shall not
ordinarily exceed three years. The
maximum age limit for appointment
by deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of
application.

Note 2: The departmental officers
in the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for
consideration for appointment by
promotion.

Sl. | Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for direct
grade or non- recruits
pay or | selection
pay post
scale
@ 2 3 (€] ®) © @
7. Senior 230%(2016) General Pay Selection. | Not exceeding thirty years | Cadre-wise required
Executive Central Band 2 (relaxable upto forty years for | qualifications:
*(Cadre-wise Service (Rupees Government servants. No age | (1) Training:
allocation: Group ‘B’ | 9300- limit for employees of Khadi | Bachelor of
Training-20; Technical 34800) and Village Industries | Engineering/Bachelor of
Finance, with Commission.) Technology from a recognised
Budget, Audit Grade University; or
and Accounts- Pay of Note 1: The crucial date for
64; Rupees determining the age limit shall | Master of Science from a
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Administration 4200 be the closing date for receipt of | recognised University;
and Human application from candidates in | or
Resources-98, India (except the closing date | Master of Business
Economic prescribed for those in Assam, | Administration with Bachelor
Research-40 Meghalaya, Arunachal Pradesh, | of Science from a recognised
and Legal-8. Mizoram, Manipur, Nagaland, | University; and
Subject to Tripura, Sikkim, Ladakh | (ii) three years’ experience in
variation Division of Jammu and Kashmir | the relevant field.
dependent on State, Lahaul and Spiti Districts
workload). and Pangi Sub Division of | Desirable:

Chamba district of Himachal
Pradesh, Andaman and Nicobar
Islands and Lakshadweep).

Note 2: The benefit of age
relaxation in  respect  of
employees of Khadi and Village
Industries Commission shall be
available to  only those
employees who were appointed
in Khadi and Village Industries
Commission, before the
notification of these rules, to a
post covered under these rules.

Certificate Course of at least
three months’ duration from a
Departmental Training Centre
of Khadi and Village Industries
Commission.

(2) Finance, Budget, Audit and
Accounts:

(i) Chartered Accountant; or
Master of Business
Administration (Finance) from
a recognised University; or
Master of Commerce from a
recognised University; and

(ii) three years’ experience in
the relevant field.

(3) Administration and Human
Resources:

Masters” Degree of a recognised
University or equivalent; and
(ii) one year experience in the
relevant field.

(4) Economic Research:

Master degree in
Economics/Statistics/Commerce
(with Statistics and Economics
as a subject) from a recognised
University.

(5) Legal:
Bachelor of Law from a
recognised University.

Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment  or by | from which promotion, absorption or | composition Union Public
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qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) (©)] 10) an a2) a3)

Not Two Cadre-wise: Cadre-wise promotion: Group 'B' Departmental | Not
applicable. years for | Training; Finance, | Training; and Finance, Budget, Audit | Promotion =~ Committee for | applicable.

direct Budget, Audit and | and Accounts: considering confirmation:

recruits Accounts; and | Executives in Pay Band 1 (Rupees | 1. Joint Chief Executive

and Administration and | 5200-20200) with Grade Pay of | Officer, Khadi and Village

promotees. | Human Resources: Rupees 2800 from respective cadre | Industries ~ Commission  —

(i) 100% by promotion; with six years’ regular service in the | Chairman;

failing which
(i) by
(including
contract);
failing which
(iii) by direct
recruitment.

deputation
short-term

Economic Research and
Legal:

100% by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/ Autonomous
Bodies.

grade.

Administration and Human
Resources:

Junior Executives in Pay Band 1
(Rupees 5200-20200) with Grade
Pay of Rupees 2400 from respective
cadre with ten years’ regular service

in the grade.

Note 1 : Where juniors who have

completed their qualifying or
eligibility ~ service are  being
considered for promotion, their

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 For the purpose of
computing  minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay

Commission.

Deputation Including Short Term

Contract (ISTC):

Officers of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies;

(1) holding analogous posts on
regular basis; or

(ii) with six years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2800; or

(iii) with ten years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2400; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1: The period of deputation
(ISTC), including the period of

2. Director (respective cadre
incharge), Khadi and Village
Industries ~ Commission — —
Member;

3. Officer of Ministry of
Micro, Small and Medium
Enterprises not below the level
of Under Secretary — Member;
4. Two officers not below the
level of Assistant Director
Grade-I — Members; and

5. Director (Administration
and Human Resources), Khadi
and Village Industries
Commission — Convener.
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deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
organisation
ordinarily exceed three years. The
maximum age limit for appointment
by deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

other

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
for
appointment on deputation.

eligible

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

shall  not

consideration  for

Sl Name Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | of the | post band, selection qualification  required for
post grade or non- direct recruits
pay or | selection
pay post
scale
@ ()] 3 €] (&) © (@)
8. Executive| 479*%(2016) | General Pay Selection. | 18-27 years (relaxable upto thirty three | Cadre-wise required
Central Band 1 years for Government servants. No age | qualifications:
*(Cadre- Service (Rupees limit for employees of Khadi and | (1) Khadi:
wise Group  ‘C’ | 5200- Village Industries Commission.) Bachelor of
allocation: Technical 20200) Engineering/Bachelor of
Khadi-89, with Note 1: The crucial date for | Technology in Textile
Village Grade determining the age limit shall be the | Engineering or  Textile
Industries- Pay of closing date for receipt of application | Technology  or  Fashion
272, Rupees from candidates in India (except the | Technology from a
Training- 2800 closing date prescribed for those in | recognised University.
38 and Assam, Meghalaya, Arunachal
Finance, Pradesh, Mizoram, Manipur, Nagaland, | (2) Village Industries:
Budget, Tripura, Sikkim, Ladakh Division of | Bachelor of
Audit and Jammu and Kashmir State, Lahaul and | Engineering/Bachelor of
Accounts- Spiti Districts and Pangi Sub Division | Technology from a
80. Subject of Chamba district of Himachal | recognised University, or
to variation Pradesh, Andaman and Nicobar Islands | Master of Science from a
dependent and Lakshadweep). recognised University, or
on Master of Business
workload). Note 2: The benefit of age relaxation in | Administration with Bachelor

respect of employees of Khadi and
Village Industries Commission shall be
available to only those employees who
were appointed in Khadi and Village
Industries Commission, before the
notification of these rules, to a post
covered under these rules.

of Science from a recognised
University.

(3) Training:

Bachelor of
Engineering/Bachelor of
Technology from a

recognised University, or
Master of Science from a
recognised University,

or

Master of Business
Administration with Bachelor
of Science from a recognised
University.

Desirable:

Certificate Course of at least
three months’ duration from a
Departmental Training Centre
of Khadi and Village
Industries Commission.

(4) Finance, Budget, Audit
and Accounts:

(i) Bachelor of Commerce
from a recognised University;
and

(ii) three years’ experience in
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the relevant field.

Desirable:

Chartered  Accountant/Cost
and Management
Accountant/Master of
Business Administration
(Finance)/Master of
Commerce from a recognised
University.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding  experience  is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for
them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
® (&) 10 an a2) a3)

Not Two Cadre-wise: Cadre-wise promotion: 'C' Departmental | Not
applicable. years for Promotion =~ Committee  for | applicable.

direct Khadi, and Village | Khadi, Village Industries, and | considering confirmation:

recruits. Industries: Finance, = Budget, Audit and Deputy Chief Executive

(i) 85% - by direct | Accounts: Khadi and Village

Recruitment;

(ii) 15% - by promotion;
failing which
(@ by
including
contract;
Failing which
(b) by direct
recruitment.

deputation
short-term

Training:
i) 60%
recruitment;
And

(ii) 40% by promotion;
failing which
(@ by
(including
contract);
failing which
(b) by direct
recruitment.

By direct

deputation
short-term

Finance, Budget, Audit
and Accounts:
(i) by promotion;

Junior Executives in Pay Band 1
(Rupees 5200-20200) with Grade Pay
of Rupees 2400 from respective
cadre with five years’ regular service
in the grade.

Training:

Assistants in Pay Band 1 (Rupees
5200-20200) with Grade Pay of Pay
Rupees 1900 from respective cadre
with ten years’ regular service in the
grade.

Note 1 : Where juniors who have
completed their qualifying or
eligibility =~ service are  being
considered for promotion, their
senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their

Chairman;
2. Director (respective cadre
incharge), Khadi and Village

3. Two officers not below the
of Assistant Director
Grade-I — Member; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.

Commission  —

Commission  —
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failing which
(i) by
(including
contract);
failing which
(i) by
recruitment.

deputation
short-term

direct

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing  minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the

recommendations of the Pay
Commission.
Deputation Including Short Term

Contract (ISTC):
Officers of the Central
Government/State Government/

Statutory  Authorities/Autonomous
Bodies:

(i) holding analogous posts on
regular basis; or

(ii) with five years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2400; or

(iii) with ten years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
1900; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1: The period of deputation
(ISTC), including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.
Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl Name of | Number of | Classification | Pay Whether | Age limit for direct recruits Educational and other
No. | the post post band, selection qualification ~ required  for
grade or non- direct recruits
pay or | selection
pay post
scale
@ @ 3 (C)) 3 ) ()
9. Junior 414%(2016) General Pay Non- 18-27 years (relaxable upto forty | Cadre-wise required
Executive Central Band 1 | selection. | years for Government servants. | qualifications:
*(Khadi-16; Service (Rupees No age limit for employees of
Village Group  ‘C’ | 5200- Khadi and Village Industries | (1) Khadi:
Industries-51; Technical 20200) Commission.) Diploma in Textile
Finance, with Engineering or Textile
Budget, Audit Grade Note 1: The crucial date for | Technology or Fashion
and Accounts- Pay of determining the age limit shall be | Technology or Handloom
76; and Rupees the closing date for receipt of | Technology from a recognised
Administration 2400 application from candidates in | University/Board/Institute.
and Human India (except the closing date
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Resources - prescribed for those in Assam, | (2) Village Industries:
271. Subject to Meghalaya, Arunachal Pradesh, | Diploma in Engineering or
variation Mizoram, Manipur, Nagaland, | Bachelor of Science from a
dependent on Tripura, Sikkim, Ladakh Division | recognised
workload. of Jammu and Kashmir State, | University/Board/Institute.
Lahaul and Spiti Districts and
Pangi Sub Division of Chamba | (3) Finance, Budget, Audit and
district of Himachal Pradesh, | Accounts:
Andaman and Nicobar Islands and | Bachelor of Commerce from a
Lakshadweep). recognised University.
Note 2: The benefit of age | Desirable:
relaxation in respect of employees | Chartered Accountant/Cost
of Khadi and Village Industries | and Management
Commission shall be available to | Accountant/Master of Business
only those employees who were | Administration
appointed in Khadi and Village | (Finance)/Master of
Industries Commission, before the | Commerce from a recognised
notification of these rules, to a | University.
post covered under these rules.
(4) Administration and Human
Resources:
(a) (i) Masters’ Degree of a
recognised  University  or
equivalent; or
(ii) degree of a recognised
University or equivalent; and
(b) three years’ experience in
the relevant field.
Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in the
case of candidates otherwise
well qualified.
Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of
the Competent Authority in the
case of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection  the  Competent
Authority is of the opinion that
sufficient number of
candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.
Whether age | Period of | Method of recruitment In case of recruitment by promotion or | If a Departmental | Circumstances
and probation, Whether by direct | deputation or absorption, grades from | Promotion in which
educational if any recruitment or by promotion | which promotion, absorption or deputation | Committee  exists | Union Public
qualifications or absorption and | to be made what is its | Service
prescribed for percentage of the vacancies composition Commission
direct recruits to be filled by various is to  be
will apply in methods consulted in
the case of making
promotees recruitment
@ ) 10 an a2) as3)
Not Two years | Cadre-wise: Cadre-wise promotion: Group 'C' | Not
applicable. for direct Khadi, Village Industries, and | Departmental applicable.
recruits. Khadi, and Village | Administration and Human Resources: Promotion
Industries: Assistants in Pay Band 1 (Rupees 5200- | Committee for
(i) by promotion; 20200) and Grade Pay Rupees 1900 from | considering
failing which respective cadre with eight years’ regular | confirmation:
(ii) by deputation (including | service in the grade. 1. Deputy Chief
short-term contract); Note 1 Where juniors who have | Executive Officer,
failing which completed their qualifying or eligibility | Khadi and Village
(iii) by direct recruitment. service are being considered for | Industries
promotion, their senior would also be | Commission —
Finance, Budget, Audit and considered provided they are not short of | Chairman;
Accounts: the requisite qualifying or eligibility | 2. Director
100% by direct recruitment. | service by more than half of such | (respective  cadre
qualifying /eligibility service or two years, | incharge),  Khadi
Administration and Human whichever is less and have successfully | and Village
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Resources: completed their probation period for | Industries
@) 50% by direct | promotion to the next higher grade along | Commission -
recruitment; with their juniors who have already | Member;
(ii)) 50% by promotion | completed such  qualifying/eligibility | 3. Two officers not
failing which by deputation | service. below the level of
(including short-term | Note 2 : For the purpose of computing | Assistant Director
contract); minimum qualifying service for | Grade-I — Member;
failing which by direct | promotion, the service rendered on a | and
recruitment. regular basis by an officer prior to 1% | 4. Director
January, 2006 or the date from which the | (Administration and
Note: Vacancies caused by | revised pay structure based on the Sixth | Human Resources),
the incumbent being away | Central Pay Commission | Khadi and Village
on deputation or long illness | recommendations has been extended, shall | Industries
or study leave or under other | be deemed to be service rendered in the | Commission -
circumstances for a duration | corresponding pay/pay scale extended | Convener.
of one year or more may be | based on the recommendations of the Pay
filled on deputation basis | Commission.
from officers of the Central | Deputation Including Short Term Contract
Government/State (ISTC):
Government/Statutory Officials of the Central Government/State
Authorities/Autonomous Government/Statutory
Bodies. Authorities/Autonomous Bodies:
(i) holding analogous posts on regular
basis; or
(ii) with five years’ regular service in a
post in Pay Band 1 (Rupees 5200-20200)
and Grade Pay Rupees 1900; and
(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in column
(7).
Note 1: The period of deputation (ISTC),
including the period of deputation held
against another ex-cadre post immediately
preceding this appointment in the same or
some other organisation shall not
ordinarily exceed three years. The
maximum age limit for appointment by
deputation (ISTC) shall be not exceeding
fifty six years as on the closing date of
receipt of application.
Note 2: The departmental officers in the
feeder category who are in the direct line
of promotion shall not be eligible for
consideration ~ for  appointment  on
deputation.
Note 3: Similarly, the deputationists shall
not be eligible for consideration for
appointment by promotion.
S1. Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for direct
grade or  non- recruits
pay or | selection
pay post
scale
@ (@) 3) (G ) ©) @)
10. | Assistant | 264*(2016) General Pay Not 18-27 years (relaxable upto | Cadre-wise required
Central Band 1 | applicable. | forty years for Government | qualification:
*(Cadre-wise Service (Rupees servants. No age limit for | (1) Khadi:
allocation: Group ‘C’ | 5200- employees of Khadi and Village | Diploma in Textile
Khadi-15, Technical 20200) Industries Commission.) Engineering or Textile
Village with Technology or Fashion
Industries-58, Grade Note 1: The crucial date for | Technology or Handloom
Training-18; Pay of determining the age limit shall | Technology from a recognised
and Rupees be the closing date for receipt of | University/Board/Institute.
Administration 1900 application from candidates in
and Human India (except the closing date | (2) Village Industries:
Resources- prescribed for those in Assam, | Diploma in Engineering or
173. Subject to Meghalaya, Arunachal Pradesh, | Bachelor of Science from a
variation Mizoram, Manipur, Nagaland, | recognised
dependent on Tripura, Sikkim, Ladakh | University/Board/Institute.
workload). Division of Jammu and Kashmir
State, Lahaul and Spiti Districts | (3) Training:
and Pangi Sub Division of | Diploma in Engineering or
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Chamba district of Himachal
Pradesh, Andaman and Nicobar
Islands and Lakshadweep).

Note 2: The benefit of age
relaxation in  respect  of
employees of Khadi and Village
Industries Commission shall be
available to  only those
employees who were appointed
in Khadi and Village Industries
Commission, before the
notification of these rules, to a
post covered under these rules.

Bachelor of Science from a
recognised
University/Board/Institute.
Desirable:

Certificate Course of at least
three months’ duration from a
Departmental Training Centre
of Khadi and Village Industries
Commission.

(4) Administration and Human
Resources:

(i) XlIIth Class or equivalent
qualification from a recognised
Board or University; and

(ii) A typing speed of 35 word
per minute in English or 30
word per minute in Hindi on
computer. (35 word per minute
and 30 word per minute
correspond to 10500 key
depressions per hour/ 9000 key
depressions per hour on an
average of 5 key depressions
for each word.)

Note: Qualifications are
relaxable at the discretion of
the Competent Authority in the
case of candidates otherwise
well qualified.

Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances
and probation, | recruitment : | deputation or absorption, grades from | Committee exists what is its | in which
educational if any Whether by direct | which  promotion, absorption or | composition Union Public
qualifications recruitment or by | deputation to be made Service
prescribed promotion or Commission
for direct absorption and is to be
recruits  will percentage of the consulted in
apply in the vacancies to be making
case of filled by various recruitment
promotees methods
® ()] 10) an a2 a3)
Not Two Cadre-wise: Cadre-wise promotion: Group c' Departmental | Not
applicable. years for Promotion =~ Committee  for | applicable.
direct Khadi, Village | Administration and Human Resources: considering confirmation:
recruits. Industries and | As prescribed in column 10. 1. Deputy Chief Executive
Training: Officer, Khadi and Village
100% by direct Industries Commission
recruitment. — Chairman;

Administration and
Human Resources:
(i) 85% by direct
recruitment;

(ii)) 10% of the
vacancies shall be
filled from amongst
Multi Tasking Staff
who possess XlIth
Class  pass  or
equivalent
qualification  and
have rendered three
years’ regular
service in the grade,
on the basis of
departmental
qualifying
examination.  The
maximum age limit
for eligibility for
examination is forty
five years (fifty
years of age for
Scheduled  Caste/

2. Director (respective cadre
incharge), Khadi and Village
Industries Commission
— Member;
3. Two officers not below the
level of Assistant Director
Grade-I — Member; and
4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.
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Scheduled Tribe).
Note:- If more of
such employees

than the number of
vacancies available

under clause (ii)
qualifies at the
examination, such

excess number of
employees shall be
considered for
filling the vacancies
arising  in  the
subsequent years so
that the employees
qualifying at an
earlier examination
are considered
before those who
qualify at a later
examination.

and

(i) 5% of the
vacancies shall be
filled on seniority-
cum-fitness  basis
from amongst the
Multi Tasking Staff
who have rendered
three years’ regular
service.

Sl. | Name Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | of the | post band, selection or qualification  required for
post grade non- direct recruits
pay or | selection
pay post
scale
@ @ 3 (C)) (6] © @
11. | Multi 183*%(2016) | General Pay Not 18-25 years (relaxable upto forty years | Matriculation or equivalent
Tasking | *(Subject Central Band 1 | Applicable. | for Government servants) pass; or
Staff to variation | Service (Rupees Industrial Training Institute
dependent Group  ‘C’ | 5200- Note 1: The crucial date for | pass in the relevant subject.
on Non 20200) determining the age limit shall be the
workload). | Ministerial with closing date for receipt of application | Note Qualifications are
Grade from candidates in India (except the | relaxable at the discretion of
Pay of closing date prescribed for those in | the Competent Authority in
Rupees Assam, Meghalaya, Arunachal | the case of candidates
1800 Pradesh, Mizoram, Manipur, | otherwise well qualified.
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi
Sub Division of Chamba district of
Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).
Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission, before
the notification of these rules, to a post
covered under these rules.
Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances
and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which
educational if any Whether by | which  promotion, absorption  or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission
for direct by promotion or is to be
recruits  will absorption and consulted in
apply in the percentage  of making
case of the vacancies to recruitment
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promotees be filled by
various methods
® )] 10) an a2 a3)

Not Two 100% by direct | Not applicable. Group 'C' Departmental Promotion | Not

applicable. years. recruitment. Committee for considering | applicable.

confirmation:

1. Deputy Chief Executive Officer,
Khadi and Village Industries
Commission — Chairman;

2. Director (respective cadre
incharge), Khadi and Village
Industries Commission — Member;
3. Two officers not below the level
of Assistant Director Grade-I -
Member; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission —
Convener.

Sl. | Name | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other

No. | of the | post band, selection or qualification  required  for
post grade non- direct recruits

pay or | selection
pay post
scale
@ @) 3) ) ) 6) ()]

12. | Staff 60*%(2016) | General Pay Not 18 - 25 years (relaxable upto forty years | (i) Possession of a valid
Car *(Subject Central Band 1 | Applicable. | for Government servants. No age limit | driving license for motor cars;
Driver | to Service (Rupees for employees of Khadi and Village | (i) Knowledge of motor

variation Group ‘C’ | 5200- Industries Commission.) mechanism (The candidate
dependent | Non- 20200) should be able to remove
on Ministerial with Note 1: The crucial date for | minor defects in vehicle);
workload). Grade determining the age limit shall be the | (iii) Experience of driving a
Pay of closing date for receipt of application | motor car for at least three
Rupees from candidates in India (except the | years;and
1900 closing date prescribed for those in | (iv) Pass in Xth standard.
Assam, Meghalaya, Arunachal Pradesh,
Mizoram, Manipur, Nagaland, Tripura, | Desirable:
Sikkim, Ladakh Division of Jammu and | Three years’ service as Home
Kashmir State, Lahaul and Spiti | Guard/Civil Volunteers.
Districts and Pangi Sub Division of
Chamba district of Himachal Pradesh, | Note 1: Qualifications are
Andaman and Nicobar Islands and | relaxable at the discretion of
Lakshadweep). the Competent Authority in
the case of candidates
Note 2: The benefit of age relaxation in | otherwise well qualified.
respect of employees of Khadi and
Village Industries Commission shall be | Note 2: The qualification(s)
available to only those employees who | regarding experience is
were appointed in Khadi and Village | relaxable at the discretion of
Industries Commission, before the | the Competent Authority in
notification of these rules, to a post | the case of candidates
covered under these rules. belonging to Scheduled Castes
or Scheduled Tribes if at any
stage of  selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances

and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which

educational if any Whether by | which  promotion, absorption  or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission
for direct by promotion or is to be
recruits  will absorption and consulted  in
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apply in the percentage  of making

case of the vacancies to recruitment

promotees be filled by

various methods
® ()] 10) atn a2 a3)

Not Two 100% by direct | Not applicable. Group 'C' Departmental Promotion | Not

applicable. years. recruitment. Committee for considering | applicable.

confirmation:
1. Deputy Chief Executive Officer,
Khadi and Village Industries
Commission — Chairman;
2. Director (respective cadre
incharge), Khadi and Village
Industries Commission — Member;
3. Two officers not below the level
of Assistant Director Grade-I -
Member; and
4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission —
Convener.
Sl. | Name of | Numberof | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required  for

grade or non- direct recruits

pay or | selection

pay post

scale

@) 2) 3) “4) ) 6) )

13. | Deputy 1%(2016) General Pay Selection. | Not exceeding forty years (relaxable | (i) Masters degree of a
Director *(Subject Central Band 3 upto forty five years for Government | recognised  University in
(Official to Service (Rupees servants. No age limit for employees | Hindi with English as a
Language) | variation Group ‘A’ | 15600- of Khadi and Village Industries | compulsory or elective

dependent | Non- 39100) Commission.) subject or as the medium of
on Ministerial with examination at the degree
workload). Grade Note 1: The crucial date for | level; or
Pay of determining the age limit shall be the | Masters  degree of a
Rupees closing date for receipt of application | recognised University in
6600 from candidates in India (except the | English with Hindi as a

closing date prescribed for those in | compulsory or elective
Assam, Meghalaya, Arunachal | subject or as the medium of
Pradesh, Mizoram, Manipur, | examination at the degree
Nagaland, Tripura, Sikkim, Ladakh | level; or

Division of Jammu and Kashmir | Masters degree of a
State, Lahaul and Spiti Districts and | recognised University in any
Pangi Sub Division of Chamba district | subject other than Hindi or
of Himachal Pradesh, Andaman and | English, with Hindi medium
Nicobar Islands and Lakshadweep). and English as a compulsory
or elective subject or as the
Note 2: The benefit of age relaxation | medium of examination at the
in respect of employees of Khadi and | degree level; or

Village Industries Commission shall | Masters  degree  of a
be available to only those employees | recognised University in any
who were appointed in Khadi and | subject other than Hindi or
Village  Industries =~ Commission, | English, with English medium
before the notification of these rules, | and Hindi as a compulsory or
to a post covered under these rules. elective subject or as a
medium of a examination at
the degree level; or

Masters  degree  of a
recognised University in any
subject other than Hindi or
English, with Hindi and
English as compulsory or
elective subjects or either of
the two as a medium of
examination and the other as a
compulsory or elective
subject at the degree level;
and

(ii) Five years’ experience of
using/applying  terminology
(terminological ~ work) in
Hindi and translation work
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from English to Hindi or vice-
versa, preferably of technical
or scientific literature under
Central/State  Governments/
Autonomous Body/Statutory
Organisations/
PSUs/Universities or
recognised research or
educational institutions; or
Five years’ experience of
teaching in Hindi and English
or research in Hindi or
English under Central/State

Governments/  Autonomous
Body/Statutory

Organisations/ PSUs/
Universities or recognised
research  or  educational
institutions.

Desirable:

Studied one of the languages
other than Hindi included in
the eighth schedule to the
Constitution at Xth level from
a recognised Board.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding  experience s
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for

them.
Whether age | Period of | Method of recruitment : | In case of recruitment by promotion or deputation or | If a | Circumstances
and probation, | Whether by  direct | absorption, grades from which promotion, | Departmental in which
educational if any recruitment ~ or by | absorption or deputation to be made Promotion Union Public
qualifications promotion or absorption Committee Service
prescribed and percentage of the exists what is its | Commission
for direct vacancies to be filled by composition is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) ()] 10 an a2) a3
Not Two 1) By composite | Deputation Including Short Term Contract (ISTC): Group 'A' | Not
applicable. years. method: Officials of the Central Government/State | Departmental applicable.
deputation  (including | Government/Statutory Authorities/Autonomous | Promotion
short-term Bodies: Committee  for
contract)/promotion (in | (a) (i) holding analogous post on regular basis; or considering
case the post in the | (ii) with three years’ regular service in a post in Pay | confirmation:
feeder grade of | Band 3 (Rupees 15600-39100) or Pay Band 2 | 1. Chief
Assistant Director | (Rupees 9300-34800) with Grade Pay of Rupees | Executive
(Official Language) is | 5400; or Officer, Khadi
held by a direct recruit | (iii) with five years’ regular service in a post in Pay | and Village
or a promote); Band 2 (Rupees 9300-34800) with Grade Pay of | Industries
failing which Rupees 4800; or Commission
(ii) by direct | (iv) with seven years’ regular service in a post in — Chairman;
recruitment. Pay Band 2 (Rupees 9300-34800) with Grade Pay | 2. Financial
of Rupees 4600; or Advisor, Khadi
Note: Vacancies caused | (v) with ten years’ regular service in a post in Pay | and Village
by the incumbent being | Band 2 (Rupees 9300-34800) with Grade Pay of | Industries
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away on deputation or
or study
leave or under other
circumstances  for
duration of one year or
more may be filled on
from
officers of the Central

long illness

deputation basis

Government/State

Government/Statutory
Authorities/Autonomous

Rupees 4200; and

(b) possessing the educational qualifications as
prescribed for direct recruits for the respective
a | cadres in column (7).

Note 1: Departmental Officers namely Assistant
Director (Official Language) in Pay Band 2 (Rupees
9300-34800) and Grade Pay of Rupees 5400 with
five years’ regular service in that grade shall also
be considered along with outside candidates and if
selected for appointment to the post, shall be
treated as having been filled by promotion.

Commission

— Member;
3. Officer of
Ministry of
Micro, Small
and Medium
Enterprises not
below the level
of Deputy
Secretary

— Member;

Bodies. Note 2: The period of deputation (ISTC) including | 4. Two officers
the period of deputation held against another ex- | not below the
cadre post immediately preceding this appointment | level of Director
in the same or some other organisation shall not | — Members; and
ordinarily exceed three years. The maximum age | 5. Joint Chief
limit for appointment by deputation (ISTC) shall | Executive
be not exceeding fifty six years as on the closing | Officer, Khadi
date of receipt of application. and Village

Industries
Commission
— Convener.
Sl Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required  for
grade or non- direct recruits
pay or | selection
pay post
scale
@) 2) 3) “4) ) 6) )

14. | Assistant 1#(2016) General Pay Selection. | Not exceeding Thirty five years | (i) Masters degree of a
Director *(Subject Central Band 2 (relaxable upto forty years for | recognised University in
(Official to Service (Rupees Government servants. No age limit for | Hindi with English as a
Language) | variation Group ‘B’ | 9300- employees of Khadi and Village | compulsory or  elective

dependent | Non- 34800) Industries Commission.) subject or as the medium of
on Ministerial with examination at the degree
workload). Grade Note 1: The crucial date for | level; or
Pay of determining the age limit shall be the | Masters  degree  of a
Rupees closing date for receipt of application | recognised University in
5400 from candidates in India (except the | English with Hindi as a

closing date prescribed for those in
Assam, Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir
State, Lahaul and Spiti Districts and
Pangi Sub Division of Chamba district
of Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).

Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission,
before the notification of these rules,
to a post covered under these rules.

compulsory or elective
subject or as the medium of

examination at the degree
level; or
Masters  degree  of a

recognised University in any
subject other than Hindi or
English, with Hindi medium
and English as a compulsory
or elective subject or as the
medium of examination at the
degree level; or

Masters  degree of a
recognised University in any
subject other than Hindi or
English, with English medium
and Hindi as a compulsory or
elective subject or as a
medium of a examination at
the degree level; or

Masters ~ degree  of a
recognised University in any
subject other than Hindi or
English, with Hindi and
English as compulsory or
elective subjects or either of
the two as a medium of
examination and the other as a
compulsory or  elective
subject at the degree level;
and

(ii) Three years’ experience of
using/applying  terminology
(terminological ~ work) in
Hindi and translation work
from English to Hindi or vice-
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versa, preferably of technical
or scientific literature under
Central/State  Governments/
Autonomous Body/Statutory
Organisations/ Public Sector
Units/Universities or
recognised research or
educational institutions; or
Three years’ experience of
teaching in Hindi and English
or research in Hindi or
English under Central/State
Governments/  Autonomous
Body/Statutory
Organisations/ Public Sector
Units/Universities or
recognised research or
educational institutions.

Desirable:

Studied one of the languages
other than Hindi included in
the eighth schedule of the
Constitution at Xth level from
a recognised Board.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding  experience s
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for
them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) ()] 10 an a2 a3
Not Two (i) By promotion; Promotion: 'B' Departmental | Not
applicable. years for | failing which Senior Translators in Pay Band 2 Committee  for | applicable.
direct (i) by  deputation | (Rupees 9300-34800) with Grade Pay | considering confirmation:
recruits. including short-term | of Rupees 4200 with eight years’ Chief Executive Officer,
contract; regular service in the grade. Khadi and Village Industries
failing which Commission — Chairman;

(iii) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on

Note 1 : Where juniors who have
completed their qualifying or
eligibility =~ service are  being
considered for promotion, their
senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their

2. Deputy Director (Official
Langauge), Khadi and Village

3. Officer of Ministry of Micro,
Small and Medium Enterprises
not below the level of Under
Secretary — Member;

4. Two officers not below the
level of Deputy Director —
Members; and

Commission — —
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deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term
Contract (ISTC):

Officials of the Central
Government/State
Government/Statutory
Authorities/Autonomous Bodies:

(i) holding analogous posts on
regular basis; or

(ii) with three years’ regular service
in a post in Pay Band 2 (Rupees
9300-34800) with Grade Pay of
Rupees 4600; or

(iii) with eight years’ regular service
in a post in Pay Band 2 (Rupees
9300-34800) with Grade Pay of
Rupees 4200; or

(iv) with ten years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2800; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1 : The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration  for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

5. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.

SIL.

Name of
the post

Number of | Classification | Pay
post band, selection
grade or non-
pay or | selection
pay
scale

post

Whether Age limit for direct recruits Educational and other

qualification  required  for
direct recruits

@

@) 3) “) 3 ©

()

15.

Senior

3%(2016) General Pay

Selection. | Not exceeding thirty years (relaxable | (i) Masters degree of a
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Translator

*(Subject
to
variation
dependent
on

workload).

Central
Service
Group ‘B’,
Non-
Ministerial

Band 2
(Rupees
9300-
34800)
with
Grade
Pay of
Rupees
4200

upto forty years for Government
servants. No age limit for employees
of Khadi and Village Industries
Commission.)

Note 1: The crucial date for
determining the age limit shall be the
closing date for receipt of application
from candidates in India (except the
closing date prescribed for those in
Assam, Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi
Sub Division of Chamba district of
Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).

Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission, before
the notification of these rules, to a post
covered under these rules.

recognised  University  in
Hindi with English as a
compulsory or elective subject
or as the medium of
examination at the degree

level; or
Masters  degree  of a
recognised  University  in

English with Hindi as a
compulsory or elective subject
or as the medium of
examination at the degree
level; or

Masters  degree  of a
recognised University in any
subject other than Hindi or
English, with Hindi medium
and English as a compulsory
or elective subject or as the
medium of a examination at
the degree level; or

Masters ~ degree  of a
recognised University in any
subject other than Hindi or
English, with English medium
and Hindi as a compulsory or
elective subject or as the
medium of a examination at
the degree level; or

Masters ~ degree  of a
recognised University in any
subject other than Hindi or
English, with Hindi and
English as compulsory or
elective subjects or either of
the two as a medium of
examination and the other as a
compulsory or elective subject
at the degree level; and

(ii) Posessing recognised
Diploma or Certificate course
in translation from Hindi to
English and vice versa or
three years’ experience of
translation work from Hindi to
English and vice versa in a
Central or State Government,
including Government of
India Undertaking.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding  experience  is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for
them.

Whether age
and
educational

Period of
probation,
if any

Method of recruitment :
Whether
recruitment  or by

by  direct

In case of recruitment by promotion
or deputation or absorption, grades
from which promotion, absorption or

If a Departmental Promotion
Committee exists what is its
composition

Circumstances
in which
Union Public
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qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
® ()] 10) an a2) a3)
Not Two (i) By promotion; Promotion: Group '‘B' Departmental | Not
applicable. years for | failing which Junior Translators in Pay Band 2 | Promotion Committee for | applicable.
direct (i) by  deputation | (Rupees 9300-34800) with Grade Pay | considering confirmation:
recruits. including short-term | of Rupees 4200 with five years’ | 1. Joint Chief Executive
contract; regular service in the grade. Officer, Khadi and Village
failing which Industries ~ Commission — —
(iii) by direct | Note 1 : Where juniors who have | Chairman;
recruitment. completed their qualifying or | 2. Deputy Director (Official
eligibility = service are  being | Language), Khadi and Village
Note: Vacancies caused | considered for promotion, their | Industries Commission  —
by the incumbent being | senior would also be considered | Member;

away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay

Commission.

Deputation Including Short Term

Contract (ISTC):

Officials of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies;

(a) (i) holding analogous posts on
regular basis; or

(ii) with six years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2800; or

(iii) with ten years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2400; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1: The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the

3. Officer of Ministry of Micro,
Small and Medium Enterprises
not below the level of Under
Secretary — Member;

4. Two officers not below the
level of Assistant Director
Grade-I — Members; and

5. Director (Administration
and Human Resources), Khadi
and Village Industries
Commission — Convener.
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closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration  for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required  for
grade or non- direct recruits
pay or | selection
pay post
scale
@ (@) 3) (C)) () (O) )
16. | Junior 12#(2016) | General Pay Selection. | Not exceeding thirty years (relaxable | (a) Masters degree of a
Translator | *(Subject Central Band 2 upto forty years for Government | recognised  University in
to Service (Rupees servants. No age limit for employees | Hindi with English as a
variation Group  ‘B’, | 9300- of Khadi and Village Industries | compulsory or elective subject
dependent | Non- 34800) Commission.) or as the medium of
on Ministerial with examination at the degree
workload). Grade Note 1: The crucial date for | level; or
Pay of determining the age limit shall be the | Masters  degree  of a
Rupees closing date for receipt of application | recognised  University in
4200 from candidates in India (except the | English with Hindi as a

closing date prescribed for those in
Assam, Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi
Sub Division of Chamba district of
Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).

Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission, before
the notification of these rules, to a post
covered under these rules.

compulsory or elective subject
or as the medium of

examination at the degree
level; or
Masters ~ degree  of a

recognised University in any
subject other than Hindi or
English, with Hindi medium
and English as a compulsory
or elective subject or as the
medium of a examination at
the degree level; or

Masters  degree  of a
recognised University in any
subject other than Hindi or
English, with English medium
and Hindi as a compulsory or
elective subject or as the
medium of a examination at
the degree level; or

Masters  degree  of a
recognised University in any
subject other than Hindi or
English, with Hindi and
English as compulsory or
elective subjects or either of
the two as a medium of
examination and the other as a
compulsory or elective subject
at the degree level; and

(b) Recognised Diploma or
Certificate course in
translation from Hindi to
English and vice versa or
three years’ experience of
translation work from Hindi to
English and vice versa in a
Central or State Government,
including  Government of
India Undertaking.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
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regarding  experience  is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up

the vacancy reserved for
them.
Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances
and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which
educational if any Whether by | which  promotion, absorption or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission
for direct by promotion or is to be
recruits  will absorption and consulted in
apply in the percentage  of making
case of the vacancies to recruitment
promotees be filled by
various methods
® (&) 10) an a2 a3)
Not Two 100% by direct | Not applicable. Group 'B' Departmental Promotion | Not
applicable. years. recruitment. Committee for considering | applicable.
confirmation:
1. Joint Chief Executive Officer,
Khadi and Village Industries
Commission — Chairman;
2. Deputy Director (Official
Language), Khadi and Village
Industries Commission — Member;
3. Officer of Ministry of Micro,
Small and Medium Enterprises not
below the level of Under Secretary
— Member;
4. Two officers not below the level
of Assistant Director Grade-I —
Members; and
5. Director (Administration and
Human Resources), Khadi and
Village Industries Commission —
Convener.
Sl. | Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for direct
grade or non- recruits
pay or | selection
pay post
scale
@) 2) 3) “) (5) ©) )
17. | Private 3*%(2016) General Pay Selection. | Not exceeding thirty years (relaxable | (i) Graduate in any discipline
Secretary | *(Subject Central Band 2 upto forty years for Government | from a recognised University;
to Service (Rupees servants. No age limit for employees | (ii) Skill test norms:
variation Group ‘B’ | 9300- of Khadi and Village Industries | (a) Dictation (English/Hindi): 10
dependent | Ministerial 34800) Commission.) minutes @ 100 word per minute
on with (b) Transcription (on Computer):
workload). Grade Note 1: The crucial date for | 40 minutes (English) or 55
Pay of determining the age limit shall be | minutes (Hindi); and
Rupees the closing date for receipt of | (iii) three years’ experience in
4600 application from candidates in India | stenography and  Computer
(except the closing date prescribed | operation.
for those in Assam, Meghalaya,
Arunachal Pradesh, Mizoram, | Note 1: Qualifications are
Manipur, Nagaland, Tripura, | relaxable at the discretion of the
Sikkim, Ladakh Division of Jammu | Competent Authority in the case
and Kashmir State, Lahaul and Spiti | of candidates otherwise well
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Districts and Pangi Sub Division of
Chamba  district of Himachal
Pradesh, Andaman and Nicobar
Islands and Lakshadweep).

Note 2: The benefit of age relaxation
in respect of employees of Khadi
and Village Industries Commission
shall be available to only those
employees who were appointed in
Khadi and Village Industries
Commission, before the notification
of these rules, to a post covered

qualified.

Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of selection
the Competent Authority is of
the opinion that sufficient
number of candidates from these
communities  possessing  the

under these rules.

requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) (C)] a0 an a2) a3)
Not Two (i) By promotion; Promotion: 'B' Departmental | Not
applicable. years for | failing which Personal Assistant in Pay Band 2 | Promotion Committee for | applicable.
direct (i) by  deputation | (Rupees 9300-34800) with Grade Pay | considering confirmation:
recruits. including short-term | of Rupees 4200 with five years’ Chief Executive

contract; failing which
(iii) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

regular service in the grade.

Note 1 : Where juniors who have

completed their qualifying or
eligibility =~ service are  being
considered for promotion, their

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1" January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):
Officials of the Central
Government/State Government/

Statutory  Authorities/Autonomous
Bodies:

(a) (i) holding analogous posts on
regular basis; or

(ii) with five years’ regular service in
a post in Pay Band 2 (Rupees 9300-
34800) with Grade Pay of Rupees

Chairman,;

2. Officer of Ministry of Micro,
Small and Medium Enterprises
not below the level of Under
Secretary — Member;

3. Two officers not below the
of Assistant Director
Grade-I — Members; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.

Khadi and Village
Commission — —
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4200; or

(iii) with ten years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2800; or

(iv) with twelve years’ regular
service in a post in Pay Band 1
(Rupees 5200-20200) with Grade Pay
of Rupees 2400; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1: The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration  for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl. | Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required  for
grade or non- direct recruits
pay or | selection
pay post
scale
@ ) 3) “ () (6 @)
18. | Personal | 22*(2016) | General Pay Selection. | Not exceeding thirty years (relaxable | (i) Passed Intermediate (XIIth
Assistant | *(Subject Central Band 2 upto forty years for Government | class) examination from a
to Service (Rupees servants. No age limit for employees of | recognised Board;
variation Group  ‘B’, | 9300- Khadi and  Village  Industries | (ii) Skill test norms:
dependent | Ministerial 34800) Commission.) (a) Dictation (English/Hindi):
on with 10 minutes @ 100 word per
workload). Grade Note 1: The crucial date for | minute
Pay of determining the age limit shall be the | (b) Transcription (on
Rupees closing date for receipt of application | Computer): 40  minutes
4200 from candidates in India (except the | (English) or 55 minutes

closing date prescribed for those in
Assam, Meghalaya, Arunachal Pradesh,
Mizoram, Manipur, Nagaland, Tripura,
Sikkim, Ladakh Division of Jammu and
Kashmir State, Lahaul and Spiti
Districts and Pangi Sub Division of
Chamba district of Himachal Pradesh,
Andaman and Nicobar Islands and
Lakshadweep).

Note 2: The benefit of age relaxation in
respect of employees of Khadi and
Village Industries Commission shall be
available to only those employees who
were appointed in Khadi and Village
Industries Commission, before the
notification of these rules, to a post
covered under these rules.

(Hindi); and

(iii) three years’ experience
in stenography and Computer
operation.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding  experience  is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient number
of candidates from these




114

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART I1—SEC. 3(i)]

communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for
them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted  in
apply in the making
case of recruitment
promotees
® ()] 10) at a2) a3)

Not Two (i) By promotion; Promotion: 'B' Departmental | Not
applicable. years. failing which Stenographer Grade D in Pay Band 1 | Promotion =~ Committee  for | applicable.

(i) by  deputation | (Rupees 5200-20200) with Grade Pay | considering confirmation:

including short-term | of Rupees 2400 with ten years’ Chief Executive

contract; regular service in the grade. Khadi and Village

failing which Commission — —

(iii) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

Note 1 : Where juniors who have
completed their qualifying or
eligibility = service are  being
considered for promotion, their
senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1" January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):
Officials of the Central
Government/State Government/

Statutory  Authorities/Autonomous
Bodies:

(a) (i) holding analogous posts on
regular basis; or

(ii) with 6 years’ regular service in a
post in Pay Band 1 (Rupees 5200-
20200) and Grade Pay Rupees 2800;
or

(iii) with ten years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) and Grade Pay Rupees 2400;
and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in

Chairman,;

2. Officer of Ministry of Micro,
Small and Medium Enterprises
not below the level of Under
Secretary — Member;

3. Two officers not below the
of Assistant Director
Grade-I — Members; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.
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column (7).

Note 1 : The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration

for appointment by promotion.

Sl Name of the | Number of | Classification | Pay Whether Age limit for direct recruits Educational and  other
No. | post post band, selection or qualification required for
grade non- direct recruits
pay or | selection
pay post
scale
@ 2) 3) “) 5) 0) )
19. | Stenographer | 48%(2016) | General Pay Not Not exceeding twenty five years | (i) Passed Intermediate
Grade D *(Subject Central Band 1 | Applicable. | (relaxable upto forty years for | (XIIth class) examination
to Service (Rupees Government servants. No age limit | from a recognised Board;
variation Group  ‘C’ | 5200- for employees of Khadi and Village | (ii) Skill test norms:
dependent | Ministerial 20200) Industries Commission.) (a) Dictation (English/
on with Hindi): 10 minutes @ 80
workload). Grade Note 1: The crucial date for | word per minute
Pay of determining the age limit shall be | (b)  Transcription  (on
Rupees the closing date for receipt of | Computer): 50 minutes
2400 application from candidates in India | (English) or 65 minutes
(except the closing date prescribed | (Hindi).
for those in Assam, Meghalaya,
Arunachal Pradesh, Mizoram, | Note : Qualifications are
Manipur, Nagaland, Tripura, | relaxable at the discretion
Sikkim, Ladakh Division of Jammu | of the Competent Authority
and Kashmir State, Lahaul and Spiti | in the case of candidates
Districts and Pangi Sub-Division of | otherwise well qualified.
Chamba district of Himachal
Pradesh, Andaman and Nicobar
Islands and Lakshadweep).
Note 2: The benefit of age relaxation
in respect of employees of Khadi
and Village Industries Commission
shall be available to only those
employees who were appointed in
Khadi and Village Industries
Commission, before the notification
of these rules, to a post covered
under these rules.
Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances
and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which
educational if any Whether by | which  promotion, absorption or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission

for direct
recruits  will
apply in the
case of
promotees

by promotion or
absorption and
percentage  of
the vacancies to
be filled by
various methods

is to be
consulted in
making
recruitment
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®) © 10) an a12) 3)
Not Two 100% by direct | Not applicable. Group 'C' Departmental Promotion | Not
applicable. years. recruitment. Committee for considering | applicable.
confirmation:
1. Deputy Chief Executive Officer,
Khadi and Village Industries
Commission — Chairman;
2. Two officers not below the level
of Assistant Director Grade-I -
Member; and
3. Director (Administration and
Human Resources), Khadi and
Village Industries Commission —
Convener.
Sl Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other qualification
No. | the post post band, selection required for direct recruits
grade or non-
pay or | selection
pay post
scale
@ (@) 3 “ () (O) @)
20. | Publicity | 7*(2016) General Pay Selection. | Not exceeding thirty years | (i) Bachelors degree with Diploma in
Officer *(Subject Central Band 2 (relaxable upto forty years | Journalism from a recognised
to Service (Rupees for Government servants. No | University/Board/Institution; or
variation Group ‘B’, | 9300- age limit for employees of | (ii) Bachelors degree in Journalism; and
dependent | Non- 34800) Khadi and Village Industries | (iii) Three years’ experience in
on Ministerial with Commission.) publication/editorial proof
workload). Grade reading/writing of articles/to edit news
Pay of Note 1: The crucial date for | items/translation of Hindi to English and
Rupees determining the age limit | vise versa/to prepare the layout of news
4200 shall be the closing date for | items in any organisation of repute;

receipt of application from
candidates in India (except
the closing date prescribed
for those in  Assam,
Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim,
Ladakh Division of Jammu
and Kashmir State, Lahaul
and Spiti Districts and Pangi
Sub Division of Chamba
district of Himachal Pradesh,
Andaman and  Nicobar
Islands and Lakshadweep).

Note 2: The benefit of age

relaxation in respect of
employees of Khadi and
Village Industries
Commission shall be
available to only those
employees who were
appointed in Khadi and
Village Industries
Commission, before the

notification of these rules, to
a post covered under these
rules.

or

(i) Bachelors degree in any discipline
from a recognised University with
diploma in Photography or
Microphotography (at least six months’
duration) from a recognised Institute; and
(ii) Three years’ experience in photo
developing and printing in any reputed
organization;

or

(i) Bachelors degree in Library science or
a graduate with diploma in Library
Science from a recognised
University/Institute; and

(ii) Three years experience in a Library
or reading room in reputed organization;

or

(i) Bachelors degree/diploma in Printing
Technology (three years duration) from a
recognised University/Institute; and

(ii) Three years’ experience in a
Publication House and knowledge of
printing periodical and publication in any
reputed organization;

or

(i) Bachelors degree in Applied Art from
a recognised University or Diploma in
Applied/Commercial Arts (three years’
duration) from a recognised Institute;
and

(ii) Three years’ experience in designing
and preparation of Art work, graphic,
photographic, reproduction for block
making through letter press, cinema
slides, displays, block making, sight
setting, organizing exhibition etc., in any
organisation of repute.
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Desirable:

Knowledge of Computer Applications
especially Photoshop /

Corel Draw/Illustrator/Multi
Media/Quark Express.

Note 1: Qualifications are relaxable at
the discretion of the Competent
Authority in the case of candidates
otherwise well qualified.

Note 2: The qualification(s) regarding
experience is relaxable at the discretion
of the Competent Authority in the case of
candidates belonging to Scheduled
Castes or Scheduled Tribes if at any
stage of selection the Competent
Authority is of the opinion that sufficient
number of candidates from these
communities possessing the requisite
experience are not likely to be available
to fill up the vacancy reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption | composition Union Public
qualifications promotion or absorption | or deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) (©)] a0 an a2) 3)

Not Two (i) 75% by direct | Promotion: ‘B’ Departmental | Not
applicable. years. recruitment. Publicity Assistant-I in Pay Band 1 | Promotion = Committee  for | applicable.

(ii) 25% by promotion; (Rupees 5200-20200) with Grade | considering confirmation:

failing which Pay of Rupees 2800 with six years” | 1. Joint Chief Executive Officer,

(a) by deputation | regular service in the grade. Khadi and Village Industries

including short-term Commission — Chairman;

contract; Note 1 : Where juniors who have | 2. Director (Publicity), Khadi

failing which completed their qualifying or Village Industries

(b) by direct | eligibility — service are being | Commission — Member;

recruitment. considered  for promotion, their | 3. Officer of Ministry of Micro,

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to
the next higher grade along with
their juniors who have already
completed such qualifying/eligibility
service.

Note 2 For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1" January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the

recommendations of the Pay
Commission.

Deputation Including Short Term
Contract (ISTC):

Small and Medium Enterprises
not below the level of Under
Secretary — Member;

4. Two officers not below the

Grade-I — Members; and

5. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.

of Assistant Director
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Officials of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies:

(a) (i) holding analogous posts on
regular basis; or

(ii) with 6 years’ regular service in a
post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2800; or

(iii) with ten years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 2400; and

(b) possessing the educational
qualifications as prescribed for
direct recruits for the respective
cadres in column (7).

Note 1: The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or
some other organisation shall not
ordinarily exceed three years. The
maximum age limit for appointment
by deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of
application.

Note 2: The departmental officers
in the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for
consideration for appointment by
promotion.

Sl Name of | Number of | Classifica- | Pay Whether | Age limit for direct recruits Educational and other qualification
No. | the post post tion band, selection required for direct recruits
grade or non-
pay or | selection
pay post
scale
@ 2) 3) ) ) (6) 0]
21. | Publicity | 2*(2016) General Pay Non- Not exceeding twenty seven | (i) Bachelors degree with diploma in
Assistant-1| *(Subject Central Band 1 | Selection | years (relaxable upto forty | Journalism from a recognised
to variation | Service (Rupee years for ~ Government | University/Board/Institution; or
dependent Group ‘C’ | s 5200- servants. No age limit for | (ii) Bachelors degree in Journalism;
on Non- 20200) employees of Khadi and
workload). | Ministerial | with Village Industries | or
Grade Commission.)
Pay of Bachelors degree in Applied Art from a
Rupees Note 1: The crucial date for | recognised University or diploma in
2800 determining the age limit | Applied/Commercial Arts (three years’

shall be the closing date for
receipt of application from
candidates in India (except
the closing date prescribed
for  those in Assam,
Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim,
Ladakh Division of Jammu
and Kashmir State, Lahaul
and Spiti Districts and Pangi
Sub Division of Chamba
district of Himachal Pradesh,
Andaman  and  Nicobar

duration) from a recognised Institute.

Desirable:

Knowledge of Computer Applications
especially Photoshop /

Corel Draw/Illustrator/Multi Media/Quark
Express.

Note : Qualifications are relaxable at the
discretion of the Competent Authority in
the case of candidates otherwise well
qualified.
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Islands and Lakshadweep).

Note 2: The benefit of age
relaxation in respect of
employees of Khadi and

Village Industries
Commission shall be
available to only those
employees who were
appointed in Khadi and
Village Industries

Commission, before the
notification of these rules, to
a post covered under these
rules.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment  or by | from which promotion, absorption | composition Union Public
qualifications promotion or absorption | or deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees

®) ()] a0 an a2) a3)
Not Two (i) 50% by direct | Promotion: Group c' Departmental | Not
applicable. years. recruitment, Publicity Assistant-II in Pay Band 1 | Promotion =~ Committee  for | applicable.

(i1) 50% by Promotion;
failing which

(a) by deputation
including short-term
contract;

failing which

(b) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

(Rupees 5200-20200) with Grade | considering confirmation:

Pay of Rupees 1900 with ten years | 1. Deputy Chief Executive
regular service in the grade. Officer, Khadi and Village
Industries Commission -
Note 1 : Where juniors who have | Chairman;

completed their qualifying or | 2. Director (Publicity), Khadi
eligibility ~ service are being | and Village Industries
considered  for promotion, their | Commission — Member;

senior would also be considered | 3. Two Officers not below the
provided they are not short of the | level of Assistant Director
requisite qualifying or eligibility | Grade-I — Members;

service by more than half of such | and

qualifying /eligibility service or two | 4. Director (Administration and
years, whichever is less and have | Human Resources), Khadi and
successfully completed their | Village Industries Commission —
probation period for promotion to | Convener.

the next higher grade along with
their juniors who have already
completed such
qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale

extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):

Officers of the Central
Government/State
Government/Statutory

Authorities/ Autonomous Bodies:

(a) (i) holding analogous posts on
regular basis; or

(i) with five years’ regular service
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in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 2400; or

(iii) with ten years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 1900; and

(b) possessing the educational
qualifications as prescribed for
direct recruits for the respective
cadres in column (7).

Note 1: The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or
some other organisation shall not
ordinarily exceed three years. The
maximum age limit for applicant by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of
application.

Note 2: The departmental officers
in the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the
deputationists shall not be eligible
for consideration for appointment

by promotion.

Sl. | Name of | Numberof | Classification | Pay Whether Age limit for direct recruits Educational and other qualification
No. | the post post band, selection required for direct recruits
grade or  non-
pay or | selection
pay post
scale
@ (@) 3) “ ) ) )
22. | Publicity 1#(2016) General Pay Not Between 18 and 25 years | (i) Passed Intermediate (XIIth
Assistant- | *(Subject Central Band 1 | applicable. | (relaxable upto forty years for | standard) from a recognised Board/
I to Service (Rupees Government servants. No age | University with Diploma in Library
variation Group  ‘C’ | 5200- limit for employees of Khadi | Science; and
dependent | Non- 20200) and Village Industries | (ii)) Two years’ experience in a
on Ministerial with Commission.) Library of a reputed organisation.
workload). Grade or
Pay of Note 1: The crucial date for | (i) Diploma in Journalism from a
Rupees determining the age limit shall | recognised University/Board/
1900 be the closing date for receipt of | Institution; or
application from candidates in | Diploma in Applied/Commercial

India (except the closing date
prescribed for those in Assam,
Meghalaya, Arunachal Pradesh,
Mizoram, Manipur, Nagaland,
Tripura, Sikkim, Ladakh
Division of Jammu and
Kashmir State, Lahaul and Spiti
Districts and  Pangi  Sub
Division of Chamba district of
Himachal Pradesh, Andaman
and Nicobar Islands and
Lakshadweep).

Note 2: The benefit of age
relaxation in  respect of
employees of Khadi and Village
Industries Commission shall be
available to  only those
employees who were appointed
in Khadi and Village Industries
Commission, before the
notification of these rules, to a
post covered under these rules.

Arts (three years’ duration) from a
recognised Institute.

Desirable:

Knowledge of Computer
Applications especially Photoshop /
Corel Draw/Illustrator/Multi Media/
Quark Express.

Note 1: Qualifications are relaxable
at the discretion of the Competent
Authority in the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding experience is relaxable at
the discretion of the Competent
Authority in the case of candidates
belonging to Scheduled Castes or
Scheduled Tribes if at any stage of
selection the Competent Authority
is of the opinion that sufficient
number of candidates from these
communities possessing the
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reserved for them.

requisite experience are not likely to
be available to fill up the vacancy

Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances

and probation, | recruitment : | deputation or absorption, grades from | Committee exists what is its | in which

educational if any Whether by direct | which  promotion, absorption or | composition Union Public
qualifications recruitment or by | deputation to be made Service
prescribed promotion or Commission
for direct absorption and is to be
recruits  will percentage of the consulted in
apply in the vacancies to be making

case of filled by various recruitment

promotees methods

® ()] a0) an a2 a3)

Not Two 100% by direct | Not applicable. Group 'C' Departmental | Not

applicable. years. recruitment. Promotion =~ Committee  for | applicable.

considering confirmation:
1. Deputy Chief Executive
Officer, Khadi and Village
Industries Commission ~ —
Chairman,;
2. Director (Publicity), Khadi
and Village Industries
Commission — Member;
3. Two officers not below the
level of Assistant Director
Grade-I — Member; and
4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.
Sl. | Name of | Number of | Classification | Pay Whether | Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for direct

grade or non- recruits

pay or | selection

pay post

scale

@) 2) 3) ) ) ) ()]

23. | Manager- 1*(2016) General Pay Non- Not exceeding twenty seven years | (i) Degree/Diploma in
cum- *(Subject Central Band 1 | selection. | (relaxable upto forty years for | Hotel/Hospitality Management
Accountant | to Service (Rupees Government servants. No age limit | from a government recognised

variation Group  ‘C’ | 5200- for employees of Khadi and Village | University/Board/Institute; and
dependent | Non- 20200) Industries Commission.)
on Ministerial with (ii) three years’ experience in
workload). Grade Note 1: The crucial date for | the relevant field.
Pay of determining the age limit shall be
Rupees the closing date for receipt of | Note 1: Qualifications are
2400 application from candidates in India | relaxable at the discretion of

(except the closing date prescribed
for those in Assam, Meghalaya,
Arunachal  Pradesh, Mizoram,
Manipur, Nagaland, Tripura,
Sikkim, Ladakh Division of Jammu
and Kashmir State, Lahaul and Spiti
Districts and Pangi Sub Division of
Chamba district of Himachal
Pradesh, Andaman and Nicobar
Islands and Lakshadweep).

Note 2: The benefit of age
relaxation in respect of employees
of Khadi and Village Industries
Commission shall be available to
only those employees who were
appointed in Khadi and Village
Industries Commission, before the
notification of these rules, to a post
covered under these rules.

the Competent Authority in the
case of candidates otherwise
well qualified.

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of
the Competent Authority in the
case of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.
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Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
® (&) 10 an a2) a3)
Not Two (i) by promotion; Promotion: Group 'C' Departmental | Not
applicable. years for | failing which Assistant Manager-cum-Storekeeper | Promotion ~ Committee  for | applicable.
direct (i) by  deputation | in Pay Band 1 (Rupees 5200-20200) | considering confirmation:
recruits. including short-term | with Grade Pay of Rupees 2000 with | 1. Deputy Chief Executive
contract; five years’ regular service in the | Officer, Khadi and Village
failing which grade. Industries ~ Commission — —
(iii) by direct Chairman;
recruitment. Note 1 : Where juniors who have | 2. Director (Estate & Services),
completed their qualifying or | Khadi and Village Industries
Note: Vacancies caused | eligibility = service are  being | Commission — Member;
by the incumbent being | considered  for promotion, their | 3. Two officers not below the

away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/ Autonomous
Bodies.

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay

Commission.

Deputation Including Short Term

Contract (ISTC):

Officials of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies:

(a) (i) holding analogous posts on
regular basis; or

(i) with two years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2000; or

(iii) with five years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 1900; or

(iv) with eight years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 1800; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1 : The period of deputation
(ISTC) including the period of
deputation held against another ex-

level of Assistant Director
Grade-I — Member; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.
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cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl Name of | Number of | Classification | Pay Whether | Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for
grade or non- direct recruits
pay or | selection
pay post
scale
@ @ 3 €] ®) ©) 0
24. | Assistant 1#(2016) General Pay Non- Not exceeding twenty seven years | Essential :
Manager- *(Subject Central Band 1 | selection. | (relaxable upto forty years for | Degree/Diploma in
cum- to Service (Rupees Government servants. No age limit | Hotel/Hospitality
Storekeeper | variation Group  ‘C’ | 5200- for employees of Khadi and Village | Management from a
dependent | Non- 20200) Industries Commission.) government recognised
on Ministerial with University/Board/Institute.
workload). Grade Note 1: The crucial date for
Pay of determining the age limit shall be the | Note Qualifications are
Rupees closing date for receipt of application | relaxable at the discretion of
2000 from candidateOs in India (except the | the Competent Authority in
closing date prescribed for those in | the case of candidates
Assam, Meghalaya, Arunachal | otherwise well qualified.
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir
State, Lahaul and Spiti Districts and
Pangi Sub Division of Chamba
district  of  Himachal  Pradesh,
Andaman and Nicobar Islands and
Lakshadweep).
Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission,
before the notification of these rules,
to a post covered under these rules.
Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) ()] 10 an a2 a3
Not Two (i) By promotion; Promotion: Group 'C' Departmental | Not
applicable. years for | failing which Clerks in Pay Band 1 (Rupees 5200- | Promotion = Committee  for | applicable.
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direct
recruits.

(ii) by  deputation
including short-term
contract;

failing which

(iii) by direct
recruitment.

Note: Vacancies caused
by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

20200) with Grade Pay of Rupees
1900 with three years’ regular service
in the grade.

Note 1 : Where juniors who have
completed their qualifying or
eligibility = service are  being
considered for promotion, their
senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed
to be service rendered in the
corresponding pay/pay scale
extended based on the
recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):

Officials of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies;

(a) (i) holding analogous posts on
regular basis; or

(ii) with three years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 1900; or

(iv) with five years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
1800; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1 : The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

considering confirmation:

1. Deputy Chief Executive
Officer, Khadi and Village
Industries ~ Commission — —
Chairman,;

2. Director (Estate & Services),
Khadi and Village Industries
Commission — Member;

3. Two officers not below the
level of Assistant Director
Grade-I — Member; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.

[PART I1—SEC. 3(i)]
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Sl. | Name | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | of the | post band, selection qualification required for direct
post grade or  non- recruits

pay or | selection

pay post

scale

@ 2) 3) “) ) ) )

25. | Clerk | 3*(2016) General Pay Not Not exceeding twenty five years | (i) Intermediate (Passed XIIth
*(Subject Central Band 1 | applicable. | (relaxable upto forty years for | Standard) from a recognised
to Service (Rupees Government servants. No age limit for | Board; or
variation Group  ‘C’ | 5200- employees of Khadi and Village
dependent | Non- 20200) Industries Commission.) (ii) Degree/Diploma in
on Ministerial with Hotel/Hospitality Management
workload). Grade Note 1: The crucial date for determining | from a government recognised

Pay of the age limit shall be the closing date for | University/Board/Institute.
Rupees receipt of application from candidates in
1900 India (except the closing date prescribed | Note: Qualifications are
for those in Assam, Meghalaya, | relaxable at the discretion of
Arunachal Pradesh, Mizoram, Manipur, | the Competent Authority in the
Nagaland, Tripura, Sikkim, Ladakh | case of candidates otherwise
Division of Jammu and Kashmir State, | well qualified.
Lahaul and Spiti Districts and Pangi Sub
Division of Chamba district of Himachal
Pradesh, Andaman and Nicobar Islands
and Lakshadweep).
Note 2: The benefit of age relaxation in
respect of employees of Khadi and
Village Industries Commission shall be
available to only those employees who
were appointed in Khadi and Village
Industries Commission, before the
notification of these rules, to a post
covered under these rules.

Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances

and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which

educational if any Whether by | which  promotion, absorption or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission
for direct by promotion or is to be
recruits  will absorption and consulted in
apply in the percentage  of making

case of the vacancies to recruitment

promotees be filled by

various methods
® (&) 10) an a2 a3)

Not Two 100% by direct | Not applicable. Group 'C' Departmental Promotion | Not

applicable. years. recruitment. Committee for considering | applicable.

confirmation:

1. Deputy Chief Executive Officer,

Khadi and Village Industries

Commission — Chairman;

2. Director (Estate & Services),

Khadi and Village Industries

Commission — Member;

3. Two officers not below the level

of Assistant Director Grade-I -

Member; and

4. Director (Administration and

Human Resources), Khadi and

Village Industries Commission —

Convener.
Sl. | Name | Number of | Classification | Pay Whether | Age limit for direct recruits Educational and other
No. | of the | post band, selection qualification required for direct
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post grade or non- recruits
pay or | selection
pay post
scale
@ (@) 3) [C)) ) © @)
26. | Head 1%(2016) General Pay Non- Not exceeding Twenty seven years | (i) Matriculation (passed Xth
Cook | *(Subject Central Band 1 | selection. | (relaxable upto forty years for | standard) from a recognised
to Service (Rupees Government servants. No age limit for | Board; and
variation Group  ‘C’ | 5200- employees of Khadi and Village | (ii) three years’ experience of
dependent | Non- 20200) Industries Commission.) competence in cooking.
on Ministerial with
workload). Grade Note 1: The crucial date for | Note 1: Qualifications are
Pay of determining the age limit shall be the | relaxable at the discretion of the
Rupees closing date for receipt of application | Competent Authority in the case
2400 from candidates in India (except the | of candidates otherwise well
closing date prescribed for those in | qualified.
Assam, Meghalaya, Arunachal Pradesh,
Mizoram, Manipur, Nagaland, Tripura, | Note 2: The qualification(s)
Sikkim, Ladakh Division of Jammu and | regarding experience is relaxable
Kashmir State, Lahaul and Spiti | at the discretion of the Competent
Districts and Pangi Sub Division of | Authority in the case of
Chamba district of Himachal Pradesh, | candidates belonging to
Andaman and Nicobar Islands and | Scheduled Castes or Scheduled
Lakshadweep). Tribes if at any stage of selection
the Competent Authority is of the
Note 2: The benefit of age relaxation in | opinion that sufficient number of
respect of employees of Khadi and | candidates from these
Village Industries Commission shall be | communities  possessing  the
available to only those employees who | requisite experience are not likely
were appointed in Khadi and Village | to be available to fill up the
Industries Commission, before the | vacancy reserved for them.
notification of these rules, to a post
covered under these rules.
Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) ()] a0 an a2) a3)
Not Two (i) by promotion; Promotion: Group 'C' Departmental | Not
applicable. years for | failing which Halwai-cum-Cook in Pay Band 1 | Promotion Committee for | applicable.
direct (i) by  deputation | (Rupees 5200-20200) and Grade Pay | considering confirmation:
recruits including short-term | Rupees 2000 with five years’ regular | 1. Deputy Chief Executive
contract; service in the grade. Officer, Khadi and Village
failing which Industries ~ Commission — —
(iii) by direct | Note 1 : Where juniors who have | Chairman;
recruitment. completed their qualifying or | 2. Director (Estate & Services),
eligibility = service are  being | Khadi and Village Industries
Note: Vacancies caused | considered for promotion, their | Commission — Member;

by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/Autonomous
Bodies.

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central

Pay Commission recommendations

3. Two officers not below the
level of Assistant Director
Grade-I — Member;

and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.
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has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the

recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):

Officials of the Central
Government/State
Government/Statutory

Authorities/Autonomous Bodies:

(a) (i) holding analogous posts on
regular basis; or

(ii) with two years’ regular service in
a post in Pay Band 1 (Rupees 5200-
20200) with Grade Pay of Rupees
2000; or

(iii) with five years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 1900; or

(iv) with eight years’ regular service
in a post in Pay Band 1 (Rupees
5200-20200) with Grade Pay of
Rupees 1800; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1 : The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl. | Name Number of | Classification | Pay Whether | Age limit for direct recruits Educational and other

No. | of the | post band, selection qualification required for direct
post grade or non- recruits

pay or | selection
pay post
scale
@ @ 3 (C)) 3) © )

27. | Halwai- | 1%(2016) General Pay Non- Not exceeding twenty five years | (i) Matriculation (passed Xth
cum- *(Subject Central Band 1 | selection. | (relaxable upto forty years standard) from a recognised
Cook to Service (Rupees Government servants. No age limit for | Board; and

variation Group  ‘C’ | 5200- employees of Khadi
dependent | Non- 20200) Industries Commission.) (i) Two years’ experience of
on Ministerial with competence in cooking.
workload). Grade Note 1: The crucial

Pay of determining the age limit shall be the | Note 1: Qualifications are

Rupees

closing date for receipt of application

relaxable at the discretion of the
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2000

from candidates in India (except the
closing date prescribed for those in
Assam, Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi
Sub Division of Chamba district of
Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).

Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall
be available to only those employees
who were appointed in Khadi and
Village Industries Commission, before
the notification of these rules, to a post
covered under these rules.

Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of selection
the Competent Authority is of
the opinion that sufficient
number of candidates from these
communities  possessing  the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

Whether age | Period of | Method of recruitment : | In case of recruitment by promotion | If a Departmental Promotion | Circumstances
and probation, | Whether by  direct | or deputation or absorption, grades | Committee exists what is its | in which
educational if any recruitment ~ or by | from which promotion, absorption or | composition Union Public
qualifications promotion or absorption | deputation to be made Service
prescribed and percentage of the Commission
for direct vacancies to be filled by is to be
recruits  will various methods consulted in
apply in the making
case of recruitment
promotees
®) ()] a0 an a2) 3)
Not Two (i) By Promotion; Promotion: Group 'C' Departmental | Not
applicable. years for | failing which Assistant Halwai-cum-Cook in Pay | Promotion = Committee for | applicable.
direct (i) by  deputation | Band-1 5200-20200 with Grade Pay | considering confirmation:
recruits. including short-term | of Rupees 1900 with three years’ | 1. Deputy Chief Executive
contract; regular service in the grade. Officer, Khadi and Village
failing which Industries ~ Commission — —
(iii) by direct | Note 1 : Where juniors who have | Chairman;
Recruitment. completed their qualifying or | 2. Director (Estate & Services),
eligibility ~ service are  being | Khadi and Village Industries
Note: Vacancies caused | considered for promotion, their | Commission — Member;

by the incumbent being
away on deputation or
long illness or study
leave or under other
circumstances for a
duration of one year or
more may be filled on
deputation basis from
officers of the Central
Government/State
Government/Statutory
Authorities/ Autonomous
Bodies.

senior would also be considered
provided they are not short of the
requisite qualifying or eligibility
service by more than half of such
qualifying /eligibility service or two
years, whichever is less and have
successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service.

Note 2 : For the purpose of
computing minimum  qualifying
service for promotion, the service
rendered on a regular basis by an
officer prior to 1* January, 2006 or
the date from which the revised pay
structure based on the Sixth Central
Pay Commission recommendations
has been extended, shall be deemed

to be service rendered in the
corresponding pay/pay scale
extended based on the

recommendations of the Pay
Commission.

Deputation Including Short Term

Contract (ISTC):

Officials of the Central
Government/State
Government/Statutory

Authorities/ Autonomous Bodies:

3. Two officers not below the
level of Assistant Director
Grade-I — Member; and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission
— Convener.
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(a) (i) holding analogous posts on
regular basis; or

(ii) with three years’ regular service
in a post in Pay Band 1 5200-20200
with Grade Pay of Rupees 1900;

or

(iv) with five years’ regular service in
a post in Pay Band 1 5200-20200
with Grade Pay of Rupees 1800; and

(b) possessing the educational
qualifications as prescribed for direct
recruits for the respective cadres in
column (7).

Note 1 : The period of deputation
(ISTC) including the period of
deputation held against another ex-
cadre post immediately preceding
this appointment in the same or some
other organisation shall not ordinarily
exceed three years. The maximum
age limit for appointment by
deputation (ISTC) shall be not
exceeding fifty six years as on the
closing date of receipt of application.

Note 2: The departmental officers in
the feeder category who are in the
direct line of promotion shall not be
eligible for consideration  for
appointment on deputation.

Note 3: Similarly, the deputationists
shall not be eligible for consideration
for appointment by promotion.

Sl. | Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification  required for
grade or  non- direct recruits
pay or | selection
pay post
scale
@ ) 3) “) 5) ©) 0
28. | Assistant | 3%(2016) General Pay Not Not exceeding twenty five (i) Matriculation (Passed Xth
Halwai- *(Subject Central Band 1 | applicable. | (relaxable upto forty years Standard) from a recognised
cum- to Service (Rupees Government servants. No age limit for | Board; and
Cook variation Group  ‘C’ | 5200- employees of Khadi and Village | (ii) one year experience of
dependent | Non- 20200) Industries Commission.) competence in cooking.
on Ministerial with
workload). Grade Note 1: The crucial date for | Note 1: Qualifications are
Pay of determining the age limit shall be the | relaxable at the discretion of
Rupees closing date for receipt of application | the Competent Authority in
1900 from candidates in India (except the | the case of candidates

closing date prescribed for those in
Assam, Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State,
Lahaul and Spiti Districts and Pangi
Sub Division of Chamba district of
Himachal Pradesh, Andaman and
Nicobar Islands and Lakshadweep).

Note 2: The benefit of age relaxation
in respect of employees of Khadi and
Village Industries Commission shall be
available to only those employees who
were appointed in Khadi and Village
Industries Commission, before the
notification of these rules, to a post
covered under these rules.

otherwise well qualified.

Note 2: The qualification(s)
regarding  experience  is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to  Scheduled
Castes or Scheduled Tribes if
at any stage of selection the
Competent Authority is of the
opinion that sufficient
number of candidates from
these communities possessing
the requisite experience are
not likely to be available to
fill up the vacancy reserved
for them.
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Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances
and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which
educational if any Whether by | which  promotion, absorption  or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission
for direct by promotion or is to be
recruits  will absorption and consulted in
apply in the percentage  of making
case of the vacancies to recruitment
promotees be filled by
various methods
®) © 10 an a12) a3)
Not Two 100% by direct | Not applicable. Group 'C' Departmental Promotion | Not
applicable. years. recruitment. Committee for considering | applicable.
confirmation:
1. Deputy Chief Executive Officer,
Khadi and Village Industries
Commission — Chairman;
2. Director (Estate & Services),
Khadi and Village Industries
Commission — Member;
3. Two officers not below the level
of Assistant Director Grade-I -
Member; and
4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission —
Convener.
Sl Name of | Number of | Classification | Pay Whether Age limit for direct recruits Educational and other
No. | the post post band, selection qualification required for
grade or  non- direct recruits
pay or | selection
pay post
scale
@ 2) 3) “) 5) 6) (@)
29. | Canteen 8*%(2016) General Pay Not Not exceeding twenty five years | Essential :

Attendant | *(Subject Central Band 1 | applicable. | (relaxable upto forty years for | (i) Matriculation (Passed Xth
to Service (Rupees Government servants. No age limit for | Standard) from a recognised
variation Group  ‘C’ | 5200- employees of Khadi and Village | Board; and
dependent | Non- 20200) Industries Commission.) (ii) one year’s experience of
on Ministerial with competence in  preparing
workload). Grade Note 1: The crucial date for | Tea/Coffee.

Pay of determining the age limit shall be the
Rupees closing date for receipt of application | Note 1: Qualifications are
1800 from candidates in India (except the | relaxable at the discretion of
closing date prescribed for those in | the Competent Authority in
Assam, Meghalaya, Arunachal | the case of candidates
Pradesh, Mizoram, Manipur, | otherwise well qualified.
Nagaland, Tripura, Sikkim, Ladakh
Division of Jammu and Kashmir State, | Note 2: The qualification(s)
Lahaul and Spiti Districts and Pangi | regarding  experience  is
Sub Division of Chamba district of | relaxable at the discretion of
Himachal Pradesh, Andaman and | the Competent Authority in
Nicobar Islands and Lakshadweep). the case of candidates
belonging to  Scheduled
Note 2: The benefit of age relaxation | Castes or Scheduled Tribes if
in respect of employees of Khadi and | at any stage of selection the
Village Industries Commission shall | Competent Authority is of
be available to only those employees | the opinion that sufficient
who were appointed in Khadi and | number of candidates from
Village Industries Commission, before | these communities
the notification of these rules, to a post | possessing the  requisite
covered under these rules. experience are not likely to
be available to fill up the
vacancy reserved for them.
Whether age | Period of | Method of | In case of recruitment by promotion or | If a Departmental Promotion | Circumstances
and probation, | recruitment deputation or absorption, grades from | Committee exists what is its | in which
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educational if any Whether by | which  promotion, absorption  or | composition Union Public
qualifications direct deputation to be made Service
prescribed recruitment  or Commission
for direct by promotion or is to be
recruits  will absorption and consulted in
apply in the percentage  of making
case of the vacancies to recruitment
promotees be filled by

various methods

®) ()] 10) atn a2 a3)
Not Two 100% by direct | Not applicable. Group 'C' Departmental Promotion | Not
applicable. years. recruitment. Committee for considering | applicable.
confirmation:

1. Deputy Chief Executive Officer,
Khadi and Village Industries
Commission — Chairman;

2. Director (Estate & Services),
Khadi and Village Industries
Commission — Member;

3. Two officers not below the level
of Assistant Director Grade-I -
Member;

and

4. Director (Administration and
Human Resources), Khadi and
Village Industries Commission —
Convener.
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